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GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEZDINGS OF THE INDIAN LEGISLATIVE OOUNCIL ASSEMBLED UNDER
THE PROVISIONS OF TEZ GOVERNMENT OF INDIA ACT, 1918,
. (8 & 6 Geo. V, Oh. 61,)

' The Counoil met at the Couil Ohamber, Imperial Scoretariat, Delhi, on
Friddy, the Tth Maroh, 1919, '

PrEspNT : .
The Hon'ble S12 GEoreE LOWNDES, K.08.IL, E.C., Vice-President, presiding,
and 64 Mombers, of .'whom 48 were Additional Members.

The Hon'ble Sir William Vincvent :—“B8ix, I lay on the table 1t 4
a statement regardiui the appointment of Advisory Committeés to examine the -
cases of persons who have been interned under the Dofénce of India Act and
Regulation 111 of 1818; the statcment has been propared with reference to the
uestion® put by the Hon'ble Mr. Burendra Nath Banerjea at the meeting of
the Indian Legislative Oouncil held.on the 10th September, 1918 -

QUESTIONS AND ANSWERS.
The Hon'ble Rao Bahadur B, N. Sarma, asked :—

ooVl Govel'ument‘be‘l:leas;:}l'- to'state whether any, and if so, what FasBs
:orders have been passed by the Secretary of State for India, with regard to the™=r
future management of tho East Indian Railway ? i

The Hon'ble 8ir Arthur Andersen replied :— ‘

. "'Che Secretary of State has deoided to extend the contract with the Bast
"~ Indian Railway Company for & period of five years at much lower remunora-
“'tion to.the Company thau at. preseit, and has indicated his intentien of
terminating the contraot on the 81st: December, 1924, He has agreed {bat,

% Fide pago 190 of Couroil Proccedings of 10th Sopbom\;tr, 1018,
{ 705 )

v




708 QUESTIONS AND ANSWERS.

[ Sir Arihur Anderson; Neo Bahadwr B. N.  [7ta Manck, 1819,]
Sarma ; Sir Thomas Helland ; Sir Fazulbhoy
Currimbhoy ; Eis Excellency the Commander-
in- Chief. ]

thereafior, direotion shall bo-transferred to Indin cithcr under Blate or
cfficient Company mansgement. He also proposes that, as soon as conveniont
after tho termination of the war, an inquiry shall ho instituted into the
desirability or otherwiso, on financial and administrativo grounds, of modifying
the present management of Indian State-owned railways eithor by substitution
of mavagement by Companies downieiled in India, or by extension of one or
other of the existing systems. The proposed inquiry nced not, however, dclay
transfer of the East Indian Railway ll:eyond the end of 1924."

_ The Hon'ble Rao Bahadur B. N. Sarma :—" May I ask,
8ir, as to what the proposed reduction in the profits would be ? *'

The Hon'ble Sir Arthur Anderson :—* I am unableto answer
that at present.”

N

The Hon'ble Rao Bahadur B. N. Sarma asked :—

paquoz and 2. “What is tho number of villages and towus in which (a) liquor shops
¢riganops. mBKI (8) drug shops huve been - opened for the first timo during the year 1917-
1 ? " '

The Hon'ble Sir Thomas Holland replicd :-—

“ Figures ave not available to show the number of villages and towns in
which shops were opened for the first time; but altogether 251 new liguor
shops and 76 new drug shops were opened duriug the year 1017-18. In wmany
oases, however, the opening of a new shop merely means a'change of location.
The Hon'ble Member would probably also like to know that 1,684 liquor shops
and 193 drug shops were olosod during tho same period.”

The Hon’ble Rao Bahadur B. N. Sarma:—*May I
request, 8ir, that the question nay be considered as to whether it would not be
desirable to compile statistics for the purpose of knowing in what new villages
shops were opened 7"’

. The Hon'ble Sir Thomas Holland :—*“I will give attention to
the Hon'ble Member's request.”

‘Che Hon'ble Sir Fazulbhoy Currimbhoy asked : —

somtaatton 3, “ Will Qovernmeut be pleased to lay on the ablo all papers in regard
winihe " to the forthcoming termination of the contract with the East Indian Railway

_?:.:q‘i:s;" Company P
The Hon’ble Sir Arthur Anderson replied :—

“'he Hon'ble Member’s attention is invited to the reply to the question
by tho Hon'ble Rao Bahadur B, N. Sarma.

The details of the temporary arrangements thercin roferrcd to are still
incomplete, and the papers canuot yet be laid on the table,”

The Hon'ble Sir Fazulbhoy Currimbh'oy asked s~

MI:l‘ mal 4, “What arrangements are in progress in rogard to an aerial wail service
'tﬁ-'o&:ndu between Indis and the United Kingdom 7
S, |

His Excellency the Commander-in-Chiof roplied :—

“The Government of Tndia are not yet in a position to make any statement
on the subject. The matter is being disoussed with the various Departiients
concewned in India, and I hope to he able to auswer tho Hon'ble Membor's
inquiry at a later date.”



QUESTIONS AND ANSWERS. 75

[ 708 Maron, 1018.] [ Sir Vasulbhoy Currisnbhoy ; Sir William Vincené ;-

T Nir James Meston ; His lZ.ccllency the Com-
mander-in-Ohicf. ]

The Hon'ble fir Fazulbhoy Currizablioy asked :--

‘5. *“(a) What stops have been taken for the representation of Indian Heprepente.

Commerco in the Imperial War QOabinot ? merosia iy

(b) Will Government lay on the table all correspondence with the Secretary ?}é’.‘“‘"
] . L)

of Btate in this conneoction ? inet

The Hon'’ble Sir William Vincent replied : —

“The Government of Tudia received a telegram from the Indian Merchants’
Ohamber and Bureau, Bombay, at the end of %ovember last, suggosting that
a representative of the Indian Commercial community should be given a seat
in the War Cabinet, But there has never been any question of giving represent-
ation in the War Oabinet to spccial interests as apart from the general
interests of India, and the suggestion was not pursued.” .

The Hon'ble 8ir Fagzulbhoy Currimbhoy asked :—

i 6. “ What is the total investment in English, Colonial and Indian scour- };:;';'gg}ﬂ
ities, respootively, from (1) the Gold Resorve and (2) the Papor Ourrency Sold .~

1" P
Resorve R oy
Rosorve,

The Hon'ble Sir James Meston replied :—
“ A statement ® giving the information required is laid on ihe table.”

The Hon'ble Sir Fazulbhoy Currimbhoy asked :—

7. “(a) Hga the question of the employment of men from Territorial And Employment
other unita of the Army on demobilisation, and in some cases hefore demobili- from :
sation, been considered ? . . . ' “ll:g.othc

(b) If a0, will Governmont lay on the table all papers in conneotion with &oﬁu’u»
such employment ? ' '

His Exocellency the Commander-in-Chief rcplied :—

“(a) The reply to question () is in the affirmative, and I wolcome this
opportunity of giving farther publicity {0 what is boing done,

Tho question of the employment of men of Territorial and other units of
the Army on demobilization, and in some cases before demobilization, has been
under consideration— : L

(§) as to how. those desirous of obtaining employment may ba put

, in touch with suitable omployers, '

(¢) as to how those obtaining either defisito or provisional promises of

employment may bo suitably releasod pending general
domobilization.

.- Buitable registration forms have been drafted for the use of officors and men,
British and Indian, who are skilled workers, artizans or clerks, which may be
filled up by tiose desirous of assistance in obtainiug employment. These appli-
oationa are being dealt with hy the Central Emiployment and Labour Board
which, through Provincial organizations, is in touch with employers of labour
throughout Indis. : .

.+ The question of rolease pending demobilization is beiog dealt with by the
Army Department in co-operation with ths Cential Employment and Tabour

Board. .
~ Instructions have izsued that all men of Indian units, who aro leaving * ,
the army and who desire oivil employment shall be furnished with a copy of

India Army Form Y.-1962, a copy of which is sent to the Recruiting Ofiicer ;
coneernied, who is oharged with the duty cf assisting such men to find suitable
eraploymont, ‘

*Fide Appendix \-



708 QUISTIONS AND ANSWERS.

[ His Excellency the Commander-in-Chief ; Nawab [t Mancn, 1919, ]
Suiyed Naweb Ali Chaudhuri, Khan Bahadur ; :
Sir Q. Sankaran Nair.] -

An Indian Soldiers Board, with the Hon'blo 8ir George Lowndes as Prosi-
dent, bas beon constituted and is in communication with Looal Governmeonts
in regard to the various matters with whioh it has to deal. '

This Board will advise on all questions affecting the interests of serving and
discharged Indian soldiers and non-combatants and will deal partioularly with-—

(3) tho question of preferential treatment in obtaining Government
employraent ; _

(+3). the consideration, in collaboration wilh the Military authorities, of
the whole subjeot of demobilisation in its oivil aspeot, in relation
to prevailing conditions and the general interest.

Information is being furnished in advance to TProvinoial Indisn Soldiers
Boards of the number of Indiau soldiers roturning to each district in the
Province, so that they may reoeive every possible assistanoe.

(%) The following papers relatingto the subject are placed on the table® :—

(¢) I. A, F. Y.-1963. ' :
(¢8) Registration form for skilled workers, artizans and clerks employed
. overseas, who desire assistanco in obtaining employment in India.
(i) Non-mnilitary employment form (India). ®or other than Com-
missioned Officers, who desire assistancein obtaining appointments
in civil life after release fromm employment under the Military
Department, ;

(¢v) 1. A. O. No. 1014 of 8rd Decemnber, 1918. Re-employment of Officers
- and others in oivil life,

(v) I A. O. No. 2-8. of 4th January, 1919, Re-employment of Ofiicers
and others in oivil life. .

(vé) Government of India Resolution No, 1778.
(vif) Indian Soldiers Board letter No. 16 L. B. B, of 12th February 1919,
(véis) Demobilization Instructions (British) No. 14.”

The Hon'ble Nawab Saiyed Nawab Ali Chandhuri,
Klan Bahadur, asked :— :

Apsetat. .8. (o) With reference to the reply given on the 5th March, 1918, to my
membersot question relating to the appointment. of members of the Provincial Educational
‘:’E’Jx‘s’&'&- rvioe o existing vacanoies in the Indian Edu cational Service, will Government

sssseihe  gtate what action, if any, has been taken on the proposals which were then
raneatiosal heing considered in consultation with the Local Governments ?

(6) Are Government aware «f the fact that the people of India ave
anxiously looking forward to the pronouncement of Government on the
reorganisation of . the Bducational Services as recommended by the Publio
Services Commission ? .

(¢) Is any action contemplated on the report of the Bpecial Committee
appointed by the Government of Bengal under the Presidentship of Nawab
Sir Byed Shamsul Huda in this conunection ? If so, from what date and in
what way ?

(d) Are Government aware of the cxistence of widespread discontent
among the Indian eduocated classes owing to a difforentiation- of the Rduca-
tional Bervices on the basis of doraicile apart from intrinsic merit or <.cademic -
B‘ualiﬂ;:atio;l ? 1fso, what steps are boing or have bean taken to allay sach
Aiscontent P ’ :

‘_ 2 Tlgg Hon'ble 8ir C. Sankaran Nair replied :—

i, %(a) The é!e}qr‘étgri"of State has recently sanokioriod the permanent promo-
tion of 12 officers of ‘the Provincial Bducational Bervice "to the Indian

e v———— e e

® Not included In theso !'roc;-c&ingr, -



QUESTIONS AND ANSWERS, 700

[7re Marom, 1018.) [ Sir C. Sankaran Nair ; Nawab Saiyed Nawab Ali
Chaudhurd, Khan DBahedur; Sir Arthuy
duderson; Mr. Surendra Nalh Banerjea;
Ilig Egcellency the Commander-in-Chief.

Educational 8ervice, and the question of promoting more officers of the
former service to the latter service is under consideration. :

{b) and (d) The Government of India aro aware that the reorganisation
of the Bducational Bervices in regarded as &_matter of considerabls interest by
some ‘sections of the community, and that there have Leen cxpressions
of. discontent by members of the Indian educated classes at the
differentiation alluded to. The whole question of the reorganisation of the
educational services, as recommended by the Public Services Commission,
i still under the consideration of the Government of India, in the light of the
replies of the Local Governments and Administrations to the published ciroular
of the Governmont of India, No. 868, dated the 6th October, 1817, and it is
oxpected that & despatch on the subject will shortly ho addressed to the
Beoretary of Btate, .'

(c) Tho Government of Bengal have eubmitted the. report with theil.
recommendations to the Government of India, who are considering it along
with the general cluestion of the reorgaunisation of the Educational Bervices
mentioned above,' '

The Hon'ble Nawab Saiyed Nawab Ali Chaudhuri,
Khan Bahadur asked :—

9. “(a) When will the construction work of the proposed Tangi-Tnngail Gonstrue-
Binghjani (Jamalpur) Railway line be taken up ? Tangl

(b) Are Government in & position to give an epproximate date from Hefiwar:
which the line will be opened to passenger and goods trattic ? Biae.

(c) Do Government contemplats extending the Rangia-Tangla Branch

of the Eastern Bengal Railway to Tespore? If so, when will the acquisition
of land and construction work for the line be taken up ?”

The Hon'ble Sir Arthur Anderson replied :—

“ (@) The Tangi-Tangail-Binghjaui (Jamalpur) Railway has been surveyed
and the project is under consideration. Government are not in & position yet
to indjcate when the construction of the line will be undertaken.

(5) For the reasons given in (a) the reply to {his is in the negative."

(6) Though Government appreciate tho advantages to be derived by the
district from an extension of the Rangiya-Tangla Branch, it is’ not possible for
them to fix a date for its commencement, as thero are other more urgent prg-
jeots- which mhust take precedence of it.” .

The Hon’ble Mr. Surendra Nrth Banerjea asked :—

10, “ (a) Will Government bo pleased to state the composition and func. Mettext
tions of tho Committee sitting under the presidency of the Hou'ble Sir Verney Gommittes.
T.oveit to inquire into questions connected with the medical services? ~ = -

. (b) Will Government be pleased to explain the reasons for the appoint-
ment of the Comwittee ? .

(c) Has the attention of Government been called to the resoluticns passed
at tho All-India Medical Conference which sat at Dalhi under the presidency
of the Hon'ble 8ir Nilratan Sarkar ? . ‘ :

. (d) Will the Corumittee be invi'ed to consider the questions relating to
the growth of the independ:nt medical profession in India ?

His Exocellency the Commander-in-CLef replicd :—

- “{a) A statement * showing the composition of the Medioal ®srvices Com-
‘mittec js laid on the table! The Committee has been appointed to examino

# Vide Appendis B, T




719 QUESTIONS AN ANSWEES.

[ HMis Excellency (he Commander-in-Chief ; Mr.  [%tu Maron, 1018, ]
Surendra Nalh Panerjea; Sir Thomas
Holland ; Mr. V. J. Palel; Sirdrihur
Anderson. )

and report on the recrganisation of {he Medical Services in India, both oivil
and military. '

_ (b) The Sccretary of State has recently asked the Government of India to
examine the question of tho futuie mganisution of the Medical Bervices iu
India to provide for milifary requirements. Thiz necessitates a detailed and
completo examination of the system by which tho medical needs of India are to
be met in future.  As the caso calls for carly scttlemect, it was deoided to refer
the subject to o Committee representing the various interests involved,

(o) The reply is in the affirmative.

(d) No, the Committeo is dealing only with the future organisation of the
Government Medical Services.” '

The Hon'ble Mr. Surendra Nath Banerjea, askel :—

Rie in 11, “(a) Has the attention of Government boen drawn to a statement
otts.  which appeared in the BAarafmitra of the 13th February, 1919, giving the
following particulars relating to the risein the price of dhotis: —

e Rs. 5. »,  Re, as, P

1. No. 84 from 4 8 0to § 2 0
2. No. &4 Phita from 476, 636
8. No, 8% Sari ,, . 400, 650900
4. No. 653 " 480, 600
6. No.b3 - ,, . . 580, 610
6. No. 1001 » . - 8100, 4 90 0
7. Latta (Trade mark) . . . 8 80, 4 80
8. No. 5563  from . 380, 470
9, No, 480 “ . . . 800, 312 0.
10, No.28-28 . 4100, 510 0
11. No. 2868 » . 4 80, b6 8¢

(6) Do Government propose to consider the advisability of levying an
export duty upon raw cotton, and to take measures to stop the gtooking of raw
ocotton by speculatorsin order to prevent an artificlal risein its price ? "

The Hon'ble Sir Thomas Holland replied : —

“ () Tho answer is in the affirmative.

- (b) The imposition of an cxport duty on raw cotton would not be possible
. without legislation, and the Hon'ble Member will have observed from the
. speech of iy Hon'ble Oolleague, Bir James Meston, introducing the Financial

Btatement that there is no prc%posul' to levy an export duty on raw ootton.
With regard to the last part of the question, Government have powers under
the Articles of Commerce Ordinance (IX of 1814) to deal with stock
unreasonably withheld from the markot.” ‘

» The Hon'ble Mr. V. Jd. Patel asked :— |

winege: - 12, “ Will Government be pleased to state what, if any, has been the
“ Bant ol et decision arrived at by them regarding tl:c management of the East Indian
L BMEaE Radlway ? 7 '

.:“
.

_:;Tile;‘f'lf?n’bl_oﬁ ;Sir Arthur Ander:on replied :—

" whe Hon'hle Member is referrcd to the earligp part of the reply to the

question by the Hon’hle Rao Bahadur 3. N. Sarma.”

-



QUESTIONS AND ANSWERS. ni

[ 77 MAmck, 1919.) [ Mr. V. J. Patel; Sir William Vincent; Mr.
Kamini Kumar Ohanda; Sir 0. Sankaran
Nair; Mr. W. A. Ironside; Sw Claude Hill ;
Rai Sita Nath Ray Bohadur. ]

The Hon'ble Mr. V. J. Patel asked :---

13. “ Have Government considered or do they propose to consider the ques- Termatten

tion of forming Selection Ouwmitteos compossd of officials and non-ofiloials for Sommitiess
tho purpose of seleotiog fresh reoruils required to fill all posts in‘the publio 235-eMeints

services oarrying a monthly salary of Rs. 200 and above ? for tas pure
selecting
osh ro-
The Hon'ble Sir William Vincent roplied :— oruits.

“ Yes, Governmont havo had this proposal under their consideration, and are
disposed to favour it unless and until some better aystem ocan bo devised.
But the matter will be largely one for Local Governments,”

The Hon’ble Mr. Kamini Kuinar Chanda, ssked :—

14, “(a) What was the total cxpenditure on Secondary Sohools in the ¥xpesa.
whole of India in 1917? Beooadary

Boh
() What part of this was contributed by the State? "' e

The Hon’hle Sir C. Sankaran Nair repliod :—

“The educational statistios are compiled for the financial, not the calendar,
year. Tho total expenditure from all sources on secondary education durin,
the financial year 1917-18 amounted to Rs. 8,38,88,078, to which provincial '
revenues contributed Rs. 84,11,399 or 248 per cent.”

The Hon'ble Mr. W, A. Ironside asked :—

1b. “ (¢) Have Government taken any steps to act upon’ the ‘recommend- Bepsriet

ationa outlined in paragraph 383 of the Report of the Indian Industrial Commis- Gedumsal
sion with regard to the compulsory aoquisition of land for the housing and piresvsss
accommodation under modern hygienic conditions of Industrial and Factory
work people?

© (b)) Are Government aware that scveral important Ind.ustrial organisations
in Bengal are already waiting to carry out schemes for the provision of model
dwellings and small townships for the benefit of their worl\clﬁeoplo, but are
prevented from giving full effect to their proposals for lack of sufliciont land P **

The Hon'ble Sir Claude Hill replied :—

“(a) The Land Acquisition Aot is administered by Local Governments,
who are thereby empowered to decide in each case whether land ocan be com-
pulsorily acquired. It is belioved that ‘Local Governments mot infrequently
acquire land for the purposss stated. T.ocal Governmonts will doubtless consi-
der the rocommendation in paragraph 239 of the Industrial Commission’s
Roport. :

(¢) Government are aware that important Industrial organisations in
Bengal and elsewhere have adopted some, and are considering further, schomes
for the amelioration of the conditions cf their work-people, f they find that
theso echemes necessitate the acquisition of land, they will apply to Local
‘Governments.” .

 The Hon'ble Rai Sita Wath Ray Bahadur asked :—

. . Y
P 1 L ((3 Is it a fact that & number of steamers and flais purc’.ased for war sdoor
P . . . 3 . . . . {3

purposes by Government from steamer companies in Judia for in'and sorvice in audusin

_ Mosopotamia will e sold thero {5 th. highest bidder ? miw T

f"(b) Tfthe answer be in the afirmative, will Governmont be pleased to
" ‘state when such salo will tako place ? .



12 QUESTIONS AND ANSWERS.
[ Rai Sita Nolh Bay Badadur ; His Excellencythe [ 7tm Maron, 1919, )
- Commandor-in-Chief ; HMaharaja Sir Manindso
Chandra Nandi; Sir William Vingent ; Sir
Thomas Iollund; Reja- Rajendra Narayan
Bhanja Deo of Kanika.) ‘ .

(0) Will Government he pleased to considor the desirability of bringing
tho vessels back to India, and hoiding the auction in the respective places from
which they had becn purchased ?

(d) In case the vessals are sold in Mesopotamia, will Government be
pleased to state what facilities, if any, they would offer to purchasers to bring
tho vossels back to Iudia? "

His Excellenoy the Commnnder-in-Ohief replied :—

“It is not possible at prescut to reply specifically to tho Hon'ble Member’s
questious. Theso vessels ure the property of the War Officg, and I am in
communication with them iu regard to their disposal. In the meantime, an
officer of the Quartcrmastor General’s Branch has beon despatchod to Mosopo-
tamia to inspect and ocatalogue the various oraft.”

'The Hon'ble Maharaja Sir Manindra Chandra Nandi

asked :— .
Pidenof 17, ¢ What recommendations have been made by tho Governmont of India
'.:‘j:"‘:u as to the division of services gonerally into Imperial and Provincial branches P’
anches. ‘
The Hon'ble Sir William Vincent replicd :—
It is presumed that the Hon’hle Member is referring to Pa.ragta h 26 of the
Report of the Public 8orvices Qommission. Speaking generally, the Government
of India are disposed to agree with the priuci?lee hera laid down, but they
have not yet addressed the Seoretary of Btate.’ '
) (;I'he Hon’ble Mb.haraja Sir, Manindra Chandra Nandi
asked :-- :
Estabilsn. 18. “Is it intended to establish a Oentral Technological Institute in"India ?

entrat It s0, will Government be pleased to state what progress has been mede in the

Q!
oal Institut "
$al Lustha o matter P

The Hon'ble Sir Thomas Holland replied :—

“ T'ho Government of India are not prepared to proesed with this question
till they have received and considered the views of Local Governments on the
recommendations made by the Industrial Commission on the subject of higher
technical education.”

. The Hon'ble Raja Rajendra Narayan Bhanja Deo of
Kanika, asked :— . . )

Crostton 19, “(a) Have Goverament taken any eteps for the orcation of a sub-pro-
proviseeof yinge of Orissa, to give effect to the roocommendation contained in paragraph

215 of the Report on Constitutional Reforins ?

(6) If not, do Govornment propose to ask the Local Government to frame
& scheme for that purposo .t an early date, and publish it for expression of
- public opinion on the subject ? *’

The Hon'bie Sir William Vincent replied :—

“Phe Ton'ble Momber seoms to have juisunderstood the recommondation
in paragraph 248 of the Report, which is that thc possibility of constitubing
Orisea as'a soparate sub-province should be considered by the Loocal Gevernmeut
after the introduction of the reforms. The Qovernmont of India havo advised
the Local Government that this question should not be considered until the
reformed provincial Government has been constituted.” .



QUESTIONS AND ANSWERS; FINANCIAL STATEMENT, 713
1919-20,
[ 7vm Marcm, 1910.] [ Mir Asod Ali, Khan Bahadur ; Sir Claude Hill ;
' The Vice-President; S¢r James Meston ;
8ir Fasulbhoy Qurrimbhoy. ]

The Hon'ble Mir Asad Ali, Khan Eahadur, asked :—

20. “ (a) Will Governmont be pleasod to state for each of the last ten “}:‘:ﬁ: the

years— .

(1) tho ]&uantiti' of rico (§) exgorted from, and (i) imported into the
adras Presidency ; an o

(2) the total number of acres annually cultivated ?

(5) What is tho quantity of rico now hold in stock throughout the
Presidenoy and the period for which it canlast "

The Hon'ble Sir Claude Hill replied :—
“Ilay on the table statements® showing :-—
(1) the quantity of rice exported from and imported into the Madras
Presidency during tho ten years ending 1917-18 ; and '
(2) the acreago under rice in that Presidency during the same period.
Regarding the quantity of rice held in stock in the Madras Presidency, the
Hon'ble Member is referred to the reply given at the Council mesting on the

6th February to the question asked &y the Hop'ble ‘Rai Bahadur B. D.
Bhukul regarding the grain ocensus of India generally, ‘in which it was ex-

enoy,

plained that the estimates of stooks furnished by Local Govornments wera too

unreliable to justify any confident opinion being based upon them as to the
sufficiency or otherwise of the grain supply of any particular provinoc.”

THE FINANCIAL GTATEMENT, 1919420,
Firsr Sraee. '

The Vice-President :— The Hon'ble Sir James Meston will now
speak on the Finanoial Statement. ” )

The Hon'ble Sir James Moston :— Bir, I have o further pro-

posals {o lay beforo the Qouncil, ”

Thé Hon'ble Sir Fazulbhoy Currimbhoy :—8ir, I rise to
congratulate the Hon'ble the Findnce Member on the very able and lucid state-
ment that he has laid before this Council. _ ' '

!'. © “Bir, the war has forfunately terminated in a brillisut victory for the
Allies, but we have etill to bear the heavy mililary and railway. expenditure. in
consequenca of the war, and I, therofore, consider this as a war Budget. What

Todia's military expenditure will be in tho future will degund on the decision .

of the Peaca Conference and thesuccess that is attained by the Ieague of
Nations in securing the world’s peace, I am, however, satisfied for the present
tha, in estimating the military exponditurs for the next ‘year, Ilis Excelionc
the Coimander-in-Chief has exeroised the striotest economy, consistent it
the imminent requirements of military efficiency. : ‘
- *uir, T welcome tho elaborate programme of Railway improvement. "I
think it is & sound decision and its results wiil be z00d. The money is urgently
uneeded for renewing the permanent way and rolling-stock, and looking to the
new era of industrial activity, that is foreshadowed in the country, I think the
-rasulls will be berefioial. It will facilitate the movemneunts of raw materials
and .help: our_export trade, upon . which we have to depend largely until onr
‘industrics have been fully doveloped. In this connection, Sir; T beg lo suggest

T oo
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\ .
that whon a final decision is arrived at by the Government on the recommenda-
tions of the Industrial Commission, the Government will allot & large amount
to the development of the- industries of this country and so make it dopend
" more on its own manufactured products, -

“ Bir, there is another point of importanoce, that of irrigation, which I should
like to point out. 'The Hon'ble the Kinance Member has referred in his state-
ment to the various difficulties owing to the financial stringenoy.and the deple-
ted conditions of the staff, which have prevented the various projected irriga-
tion schomes being undertaken. I hope, 8ir, that important schemes liko the
Bukkur Barragoe projeot, which affects Sindh, avill be undertaken vory soon
along with the ot{;or irrigation projects in the Punjab. Ina country like India,
which is constantly in danger of being visited by famines, the consiruction
of irrigation works is of just as much importance, if not more, as railways.

‘“Bir, coming now to that portion of the Budget which direotly affeots
. the commercial classes iv India, I humbly beg to submit that the whole of the
commercial community in this country have pationtly borne dll interference
with trade to meet ihe requirements of -an effective prosecution of the war.
They have never said one word of prolest during the continuation of the
war against. taxes, which in many cases imposed large burdens on them.
Many extra loviey were made on them piccemeal, and this year they . will
have to bear the extra burdon of -the excess {)I‘Oﬁtﬂ tax. Sir, I have
already expressed the views the Indian commercial community holds about
‘this tax when thes Bill was 1eferred to the Sclect Committee, and I atill
maintain that the levy of this tax will be a serious handicap to the industrjal
enterpriso in this country. While stating frankly my views with regard
lo the consequences of this duty, I do not wish to upset any arrangemont
whiob, in the opinion of this Counoeil, is neoeusar{; but I would urge that
as & compensation for the burdens which-would be imposed on the business
.community in this direction, liberal concessions may be given to busingss
.men, wherever they do not entail a direct loss of rovenue, or -a direct
finanoial outlay, and I hope that the Indian business-men also will come id
for their share of the concessions at the hands of the Government.

* Before I conclude, Bir, I wish to congratulate the Government on the
bold step they have taken in relieving.a portion of the middle classes whick
was hit most by the rise of prices by raising the limit at which inojme-tax is
chargeable from Rs. 1,000 to Re. 2,000. The cost of collection would be greatly
reduced by the elimination of so. mauy small assessees, I would also submit
that the yield, under this head, would increase very far beyond expectation, since
" the rules under the -new. Act involving a declaration of income have come
into force. The increase will be welcome, and I feel that the concession, in
regnrd to making up of any Joss on account of the raisivg up of this-limit,
which the Finance Mewber propases to make for the Provincial Governments,
will not ultimatoly cost anything to the Government of Tndia, beoause of the
enhanced receipts under this head. The Hon'ble the Finance” Member has
mentioned in his statement that he has pitched his figures a3 high as prudenco
permits, but I atill hope that, looking to tho elastic conditions of the revenuas
of this country, tho Budget will result in a larger surplus than oxpecled. 8ir, I
beg to submit that a more liberal attituds ahould be-adopted under the heads
cnuraerated by the Jon'ble’ the Finance Member under Provinoial Budgets,
vamely, elucation, industries, public institutions.and scrvices, developments of
forests, agrioultural experiments, ete. I would suggest to you, Sir, the omis-
sion of some of the limiting clauses in this, such as where the expansion of
eduoation is indicated with the provisothat, ¢ in direotions where it has been
hiampered by -war eoonomy,’ Bir, a free hand should be given to Provincial
Govermnents to .extend education and sanitation wherever it is possiblo;

orhaps it would not }s unwise to anticipate the proposals eontain‘ec}) in the
10int report of His ixccllency the Viceroy and Mr. Montaga, in regard to
. Provinoial fihance, in Jeaving Jarge discretion to the Frovinoial Governments
to sper 1 their own share.of the -divided. heads and of provincial revenue . as
thoy like, and I would urge thut the T.ocal Governments should be free to
draw not to & ‘ moderate’ extent only, as Sir James Meston mentions,
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but to tho full extont, on the acoumulated balaunces which now stand at their
oredit with the Government of India.

“ In conolusion, 8ir, whils frankly giving expression to our opinions, I
can essuro the Government on behalf of the Indian commercial community
that it will be their endeavour to help Government, as far as possible, in the
. difloult times which arc ahead and to make the task of Bir James Meston

18 easy ag possible by the fullést co-operation.”

The Hon'ble Mr. G. 8. Khaparde:—* Sir, this annual Budget is
like the annual X'mas pudding. All Departments come, all guests ave there,
some of them aro invited, others are, T suppose, uninvited, but anyhow every-
body is there, and everybody looks forward to get something out of it
Well, in this case as usunal, all the Dopartments are hero and everybody that
wants anything ont of the revenues has made his demand and it has been
met; some more fully than the others as usual. The Railway people,

1198 Lu.

for instance, are masters of locomotion ; they rcached first, and they get about
the largest elice out of the'pudding, and these peopls -appear to be very for-. |

tunute. - They have been exempted fromm paying the excess profits tax, and
they are gotting something more in tho way of enhanced ratos. They give
nothing out of the enhanced rates that they oharge for travelling. They give
nothing.out. of the large amount of money that thoy make hero on account
of the great  trafio. Farthermore, the Railway Iings think that their
. offices are located in England and they need not pay the excess profits
tax hero. They may be paying some tax in Eoglaund, I quite agree, and
very likely they will have to pay there, but at the same time they enjoy
there all' the benefits of & good climate and a good business centre. But I
do not ses why from the monies carned in India by the railways they shauld
not poy their share of the profits to the State here. -

., “There is another thing about thia :atfer. I do not grudge it. " The
soldiers have got about 38 ger cent, and I do not grudge it, because afte? all
they “fought very well in the wa '

‘amount. %qﬁ to these Railway people I would not give so much. [ would really
give them hglf and distribute the other half between sanitation and e Incation,
After. all, I suppose it is most important for a man to live, and the next
important. thing. is he should learn how to earn something to live by and then
onjoy tho luxury of travelling and s0o on. Bo I would take away half of
what has been given fo the Railways and give it {o education and sanitation,

- #Mhere is another matter whioch I forgot to mention, and that is this,
there .is one. amusing figure in the charges for the Army. It is said in our
sacred books that in the time of Rama, Ravana headed an army so big that

.he had . Padma in those days.: I do not know tho exaot figure, but it is said

somewhere that it was beyond 16 million of “rum boys in his army. Well,

" at any rate I do not go so far as 16 million, but wo speat 8 lakhs—it is 8 lakhs

is still there. . . .
. «Then there is another watter, about the ourrenng notes, which I wish to
speak ohe word sbout. I should not have said anything about them but that
_tﬁéfe'is a sontence in the Financjal 8t-toment saying that a time-ntay
oome when iheso notes will naver bo cashed at all, that is-to say, the notes
will remain as notes. They might get noles in exohapge for tl'lem I
sappose, but they never receiva any cash, they will never bo ablo to olaim any
cash for them. I hope that will never be so, but it will be really a very had
_day’ihen-it does, beoauso the poor ignorant illiterate villager. understagdg
" nothing: 'ahout this papor currency, and ho is always nnwilliv; to part with
his silver and gold, and if that bit of paper can never be converted (uto gold
or silver, Tiam afraid the'paper ourrcuoy will bavo & very poor chance
. indeed, - Thia atises out of the circumstance of which I spoke nbout lash year,
that thuch of our-monoy is locked up in England. Generallg oll conutries keep
iheir 1alances in the country itsolf. 'If we keerg all oui br’ances hex_'e, then
they would get into thy banks and weuld find their way into niroulation and

on pa;ing barhers for shaving ourarmy. That is rather & large figure, but it

e war aad they should have it. I 'do not mind that
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thus help the merchants, I spoke about it last year too, and it was thought
that becanse of ‘the difficulties of tramsport, wo began. to keep owr money
here, and what money thero was in England we tried to take it Ly drawing
Bills on England payable in England, and in that way we triod to get all that
money here. I hope that policy will now be pursued. One thing has matori-
alised since then, and  that is, that we have now got our own ‘nints here and
they aro in full working order. England is a rich country, they do not really

- want monay, they are very unwilling to pay intorest, they pay about 2 per cent.

or 50, whereas, we horrow here at b per cent., so I think we had bettor keep all
our money here. . .

“ Qne more observation I wish to make, and that is ahout tho raising -of
the taxable minimum. That is a great blessing to the poorer classes, becanse

- the limit of taxable income has beeu raised from Rs. 1,000 to Rs. 2,000, That.

" will do a great deal of good, and I suppose a large number of these poor people

11-83 A,

will be very thankful to the Hon'ble the Financo Mcmber for tho concession
ho has shown them in this respeot. A :

““ Bxcepting this, the whole Dudgot is a war Budget and there is really not
much to say. -Ifeel very glad that it has been poasible tu introduce this piece
of legislation in favour of poor people, namely, releasing them from paying any
income-tax on incomes under KRs. 3,000 a year. That is all I have to say.”

The Hon'ble Rai Bahadur B. D. Shukul :—*8ir, I congrat-
ulate the Hon'ble the Finauce Minister, Bir James Meston, on the lucidity of the
'Finanoial Btatement which he presented to the Oounoil on the st instant, and do
so partioularly on the wise and statesmanlike precept with which he concluded
his Narrative, Bir, T refer to, thai part of his statement in paragraph 77 which
oontains the very essence of the future financial poliof of the Government of
India as it were, aud with which every one of us, as I believé, must be in
,oomkgl'ete aocord. .-I mean the statement that ‘coupled with courageous outlay -
on the cssentials of progress, & strict cconomy in all non-éesentials will in the
near -future be more than ever necessary than it has ever bean’ I wish a

- beginning had been made in that direction .in the present F'inancial Statenient,

but in that we are rather disappointed. Provisions inade on the expenditurs
side for the ensuing year are distinguished by the striking foature that nearly 33
per cent, of the total expenditure will be constimed by the Military Dopartment,
and a heavy oapital outlay amounting to £17-7 millions besides 14'4 out of
revenucs has been budgeted for the railways, while other beneficial Departments

" -such as education, "sanitation, agriculture -and industries arc allowed to starve,

It is the hugeé expenditure on railways that I do seriously complain of, and

T do s0 for two reasons. - In the first place, I think it is quite nnfair that any .

one epartment should be pampered at the oxpense of all- the rest, and secondly,
liecanse the all_oiments proposed are, in my huiable opinion, disproportionately

“high, ‘

“The presént r"nqmeht, 8ir, i3 a great one. Questions of very great im-
portanoe pertaining to-the re-adjustment of sooial, political, educutional, agricul-

_tural and industzial problems ure awailing solution at the hands of the Govern-

ment of India..- It ighut in the fitness of things that the Government of: India
should now gradually diverl their attention from the problems of war to the
no less complicated and urgent problems of peace and rcoonstruction. The

- war of physical forces has no doubt ccute to an end, but a new war, a war of

still ‘zigantio oharactor, is yol {0 begin, I mean the world-wido oconomic strugglo

to _uauoh';lddﬁ;,, 0ah' no-longer remain indiffersnt. Truly it is said that the

$horrors of warare now over and the lorrors of peace are’ in sight’. Great

.. opportunitiea for material progress are present, and if you do nol cure to avail
‘of thedo’ Spporfunities ‘quickly ¢ the eountry,’ I dare eay, * will ‘sink into

- greater: poverty tthart efore”, Do not.. lot the present opportunity slip and

.. da not-let;the urgent domestio reforma stand -over till the vory opporfunitica

to pay a very keavy penalty for their negleot, -

ereated by Wwar.pass away, and then tho Government and the country will have
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“8ir, India hag alrcady missod = great opportunity presented to her for
the development of indigenous industries by the Great War, but there was no
help, ‘India was nof prepared for the emergency. You never cared to make
‘her sufficiently strong and sclf-reliant for tho purposé, and what was the result ?
The iwports from the enemy countries, no doubt, ceased as the result of war.
But Japan stepped into the shoes and flooded the Indian markets with its own
artioles of merclfundise and we remained where we were. That is why Tord
Sinha in his speech at the Conference of the Overseas Presa Centre declared:
that ¢ However offivient the system of goveynment might be in India, it would
‘be generally admitted that India ia & very poor country, and unless the whole

olioy of Laisses Faire is changed, it is likely to remain so. India has not
een prosperous for the long timo past and is not prosperous now.' To those
who tﬁink that Indin_has made great profit during the war, Lord Sinba pointed
“2out that *the ownership of the %c[illa was oxolasively British and that was
where the profits went, They certainly did not go to the ryots who had to
. pay war prices for food, salt, cloth and other necessaries, bui did not. receive
corresponding increased payment to meet their higher charges. 1ndia has
been the hewer of wond and drawer of water for the rest .of the Empire’ and,
.8ir, T was not a little amused when in[tho face of this I heard the Hon’hle the
. Finance Ministor say to the Oounoil tho other day that the good season- of
recént, years and the full prices paid for agrioultural produce must have adou.
mulated unusual reserves of rural wealth and it may be expcoted that wide-
spread or aoute distress will be averted’ I dare say my Hou'ble friend
is too optimistio. This is how the aotual condition of the ryots misunderstood
and their interests suffer. C - _
. *The perusal of patagraphs 4 and 5 of the Hon'ble the Finance Minister’s
Narrative amply shows how the failure of a single year's monsoon. is sufficient to
. create a situation of aoute distress and widespread famine, and how more. easily
suscaptible the rural classes are to the attack of virulent- epidemica like
. irifluensa and plague than urban. o ' R I
. **As for famine and scaroity the people have hardly got-any staying power
loft in them, With their uncertain and slender resources they do. not- find
.themselves in a position’to tide over the diffioultios oreated by a single year's
failure of harvest, Although the Government gave a solemn pledge to
eradicats famine from.the land, when the 'amine Insurance Fund was formed,
and although an amount of one and a half crore of rupees is ocarried away
* towards the fund every year, yet it is a pity to find that an eatnest -attempt
has’ not been mado to infuse & new life as it were into the ryots by improving
e, . their moral and material conditions.- Sir, the timo has como when the utmost
"' . regources of the State should be hnsbanded and utilized for the purpose; and_
. the Government should redeem their pledge.
.y - 8ir, the health of the-country is bad. Infiuenza alone has carried ,aws
six- million souls at one sweep and has added a big item to the alrcady heavy bill
‘of mortality which the people of Iridia have to pay to malaris, cholera and
plague every year, as an outcome of -tho insanitary condition in which they
Eire- and the want of cheap and adequate medioal relief. Major F. Norman
. White of the Indian Medical Service and the 3anitary Oommissioner in his
" fsport on the influenza epidemio beara festimony to the fact that ‘the rural
- ateas suffered considerably more than the towns'. And whyso? Obviously
beoause the masses living in rural areas are relatively poorer and cannot afford
to have proper nourishment and sufficient food. o
. . % Tamine, scarcity, plaguo and pectilence bave become the permanent
* * factors of the ¢ cigting conditions of rural life in Tndis, aad so long as you do not
“take care to help the improvement of publio health and th: development of
industries ard agricuiiure, the conditions of the people will not improve,
Titherto the policy of the Government has beea to caro moze for its own “ovenues
. than for -the dovelopraent ¢! tho people's resourges, and that is wwhat ought ‘not
"t be, . Sir, I am not atone in holdiag this vieiv and I vould take thi; opportunit
of di'awing the’ attention of this Couuncil and the Government to what 8ir
Q'Moore Creagh, the late Comma: der-in-Chief of India, says in' his book styled
¢ Tndinn Studije;—* the vital importance of the land question,’ he observes, ‘is not
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" understood either in England nor even by the Government of India itself,
Although legislation about land is unoeasing, it is not guided by any broad policy
or_intimate knowledge of the requirements of thio durab teeming millions who
live directly or iudircctly on agricullure, and it has hecome quite mechanioal.
The main object which the present land policy has in view is to sorew money out
of land. The official who carries it out thinka dwily more and more of this
and less about the condition of thoso who live in the land. There has been much
disoussion as fo whether the tax taken from agriculture is too heavy or nob.
Certainly it is the heaviest tax on that industry taken in any country in the
world and the worst of it is that it maintains an ever-increasing tendendy.
It is this tendency, Sir, which bas to be checked. Other latcat resources of the
country must be tapped and larger sums have to bo provided to enable the
departments of education, sanitation, agriculture and industries to meet the
ever-growing needs and requirements of the country. In that will lie the rcal.
salvation of the country. : :

* 8ir, I therefore suggest that the allotment for the railwaysbe reduced to

- half at least. No justification has been offered of the forward step taken by the
Qovernment in embarking upon such an ambiiious railway programme. If we
have been abie to manago with the existing railway facilities so long, we can
very well afford to wait for some time more. ‘

“Thore are other crying needs of the country which have to be met, and to
which I havo already roferred. By reducing the railway allo'ment as suggested
by me, you will not only be in & position to sanction handsu.ne grants for the
purposes I have asked for, but you can also make a deceat provision for the

. purpose of ‘irrigation.’ I for one am unable fo make oui as to why the
vernment should be so partial fo railways. In w0y humble opinion iriga-
tion'should have as sirong a claim upon the ooffers of the State as the
- railways. Money spant on irrigation is never lost; It not only adds to the
. .resources of the people by increasing the yield of land and reducing the pinoh
of soaroity, but it brings in moro profits to the State than the’railways,” The
ercentage of net profit {o capital. outlay on productive works of irrigation
gnring the past four years has remained steady between 5 and- 6 per cont.,
whereas tho percentsge of profit to capital outlay on the railways did not exccod
8:03 per cent. at the best, and for thc ensuing year it is estimated at 1-79 per
cent. only. I would, thercfore, suggest that a portion of amount saved from the’
. Railwey allotment should be carried to irrigation and to other benefloial
departments such as I have already enumerated. S

“8ir, when ‘I domand larger allotments for such departments as
education, sanitation, eto., it should rot be understood that I am urmindful of
+the finanoial difficulties of the Governmont of India at prosent. The Hon’ble the
- Finanoe Minister in paragraph 77 of the Narrative has referrcd to the question
of finding out ways and means for meeting the various heavy liabilities that
are hanging over the heads of the Government of India in soveral directions, and
" he enjoins upon us to ‘be prepared for a rolatively high scalo of taxation to get
rid of our superfluous obligations. In this connection I iay be permitted to
point ottt that, - considering the chronio poverty of the people of India, it would
he no exaggeration tosay that Tndia is already an over-taxed country. T'he great
- drawhack ‘ot present is, that the flscal policy. of Tndia is influenced by interests
other than purely Indian, 8o long as India is not given fiscal antonomy
and the contrcl of ifs own tariffs, the difficulty of finances «ill always romain
and India will never be able to command tho necessary funds, which will 1»
_commeénsurate with her requirements.

% Bir, further, I fail to,seo why a considerzble portion of the Jargo reserves
of Indian money, hold in England, which have been steadily increasing sinoo
the war began, should not be partly utilized for the purpose of the industrial

. :development in the conutry. Ih my humble opinion a sum of £s. 15
ur, 20 crozes ox 80 oub of the. 60, crores of gold standard reserve conldl safoly'
e drawn upon for industrial purposes. R

- 8ir, there is et anothér subject of importance to which I wish o rnake
& prssing reférence. " J mean tha cxport of foodstuffs, especially wheat, which,
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&s pointad out in paragraph 6 of the Narrative, rcached the record figure  of
1,600,000 tons. 8ir, the people living in-this country, in my humble opinion,
bave the first and foremost claim upon the produco of the land, aud it is only
the surplus grain over aud above their aotual wants that should be permitted
to leave the shores of India.” Is it fair and just to the people, I may be permit-
ted to ask, that while famino and scarcity prevail in the country, thousand and
thousand tons of wheat should have been allowed to be oxported ., . .

* The Hon'ble Sir Claude Hill:—“I would like to intervene at
this stage and ask the Hon’ble Membor to what period he refers.”

The Hon'ble Rai Bahadur B. D. Shukul:—“I refer to the
period just before the recent restrictions on the export of wheat were imposed,
“Bir, before I resume my soat I wish to draw the attention of the Qovern-
ment and that of the Uouncil to the two immudiate needsof the Central
Provinces, namely, the University and the High Courf, which have to be
provided for, and this tho Government should have in view. Last year when
I moved a Resolution with regard to the former the Hon'ble 8ir Bankaran
Nair assured me that the matter will not be delayed any longer than was
necessary. About & year ‘has passed since then and £ractically nothing has
been ‘done. The question inay now be taken up in right earnest, and I request
- that the necessary legislation for the University of Nagpur may be introduc.
ed at the naxt Bimla Bession and that necessary provision. for the University
may be madeé in the Budget for the ensuing year. As for the seoond, namely,
the High Court, the Hon’ble Mr. Dadabhoy moved a Resolution to have the
. existing Judioial Commissioner's Court raised to the status of a Ohief Qourt,
and an assurance was then given that.the Local Government would be

consulted, and there is no knowing what action has been taken since then. I am -

lad to notioe that provision has been made in the Budget to raise the Ohief
- &mrt of Punjab-fo the status of & High Court,-and [ hope the claims of the
Oentral Provinoss in this matter will not go unrecognized. .o :
" #8ir, T have done. Ihave only to thank the Hon'ble the Finance Minister
for raising the taxable mininthm of the income-tax to Rs. 3,000, which will goa’
long way indeed to afford substantial relief to the people of the middle classes—
men of-average means who have been seriously hit by an abnormal rise in the
cost of living due to high prices.” :

The Hon'ble Rai Sita Nath Ray Bahadur :— 8ir, the
. Oouncil is grateful to the Hon’hle the Financo Mem',er for the lucid statement,
he has mado. regarding tlis financial position and the cstimates. He has taken:
.us ‘over the financial field with great tact and consummate ability. |
«Thig is o Budget, if I may say so, of surprises and disappointments, and,
I am sorry to eay, the disappointments overshadow the surprises. The meagre
proyision for sanitation, education aud tho development of industries is a.matter.
of great disappointment. For I cannot conceal from myself the fact that we
hag ‘all along entertained high bopos that, with the ccssation of war and the
reburn of normal times, large sums of money would bo available for the spread
of cducation (I refer particularly to primary aud technical education) without
whiob, as the Hon'ble the Finauce Member rightly observes, ‘our political
progress would be largely nugatory,’ the improvoment of sanitation and the
“establishment of industrios in the country. The ok'igations of the Government
in +heso matters hinve always been realised and admiited, And it would have
been -id the fitness of things it tho victorions termination of the war in whiok
Todis has.bornoe her share uf sufferings.and sacrifices, had been signalised by .
the ad-ption of a more liberal policy in the matter of tho dis:uarge of .thegs.
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obligations. It would have gove lo: reduce, if not remove, discontont which .

furnishes breading ground for the haneful germs of anarchy and Bolshevism:
which: we all lelest. - Ce e e
. - 4 The ¥innncial Statement presented by the Hon'ble the Finance Mamber

"is ono - whioh belongs to the period of war as also fo t::e period of -peace—with
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the prospeot of recomstruction looming large in the horizon: I wish he had
told us a good deal more about the reconstruction schomes which tho Govern-,
ment of India, along with the other civilised Qovornments, mnust take up.
Fngland Las alrcady forined her Ministry of Reconstruction, and a Reconstrue-
tion Board in India would not be.out of place. I am of opinion—and m
apprehension is shared by some of my colleaguos ~that if we lag behind .an
fail to move with the changing conditions in a world which is now in the
crucible, we shall have resspns o repent in the future. This matter deserves
the consideration of the Governent of India,

-« The only tangible scheme of reconstruction placed before us is a huge
provision for the railways amonnting in all fo ‘something like #24 millions, .
exceeding Lord Inchcape’s hold estimate by about £13 millions. ‘I'he Council
is aware that {rom my plage in this Oouncil T have ‘repeatedly advocated rail-
way extension and sufficient financial backing to support if. Iast ycar we .
were told by Sir William Meyer that with continued wear and tear of rolling-
stock and absence of adequate facility for renewal, a time must come at which
the railways cannot carry all the passongers and tonnage that they might
otherwise convey. The situation wasserious ; and I, as a member of the mer--
cantile community, know from personal experience the inconveniences which
have been ‘suffered by. the people for want of rolling-stock. Even now with
superhuman efforts ons can hardly securc wagons for the transport of goods.
Yes, to many of us it isa marvel that the railways have been able to do what
they have done with a wholly starvation-altowance for even their barest neces-
sities. And I agree with the Hon'ble the Finance Member that we should
ocheerfully assist the Railway Board in making up the necessary lee-way. The
allotment for ronewals must be welcome. But I Lvo seon the allotment of
£173 millions for ¢ Oapital Programame ’ ddversely critioised as far in excess of
the requirements. It has‘alsg beon said that xnuo{x. of the rolling-stock could
be .saved by proper. reorganisation of transport arrangements on Buropean or
-American metgods, This, 8ir, is a highly tecionical question, and I feel great
diffidence in mentioning this matter to the Ommqﬂ. I am, however, uly
* voiciog™the informed opinion - of & numher of men who have had considerable
" railway experience. It was in Lord Cursgon’s time that the Jate Mr. Thomas
- Robhéitson came hero and reported on ouwr rsilway system. Time has come
for: another periodical inquiry into the whole organisation, inoluding the-
Eailway Board, ' :

“ Next in order comes the exponditure onthe Army which the Hon'ble -
" the Finance Member has provided for at £41 millions, * %o a man of
.. peroe-this is-a hu?e',zmiount. But we have ths ‘satisfaction of knowing
that- we have in His Excollency the Commanderiin-Ohief one who is' a
keen ¢coonomist ; and we must rely on him for retrenchment and economy.
Though I cannot reconcile myself (o the notion that in future our army
must cost moro- than :in- pre-war days, we oan :be ressonably sure that -
money sllotted would-be.spent to the best advantage of the army and the
- ‘country, " .8ir, £41 ‘millions against our.normal of £20 millions is, how--
. every a great burden on Indisn revenue. Out of the €41 millions, £8} millions -
. represent.Indin’s additional war contribution undortaken .by -this Council in
" September:last. . Thus the:actual increase comes up to about £12 iilions.
... And'this is, indeod, o substantial .inorease for & poor dountry like India—a vast
- peasant Empiro where comparative prosperity depends on the caprice of the
. -olonds and famines recur with the periodicity of climatio changes. I take this
-~ opportunity of ‘mentioni.g: that in view of the Mesope!amin Commission
»* Report our wholo military systcm requires careful resconsrdemtion. Wo have
now reaped the harveat, the seeds of which wero scattered in agony and tears,
. “and. the time hos coma when® careful attontion ehould be bestowed upon the '
* findingd’of. the Ccmmissica which could not be considered al a time svhen tho
. responehilities of the war.-absorbed all onr cnorgics, and wo all supported the
:f,;;]?rgm‘icr-,}T}J'Eﬁ.‘,_fil.hev. deprecated + their discussion. -and . said. .¢.Get on. with.
7 the war) I must say that while the couniry will not grudge legitimates
* exponditure on the army, that” expenditure should he commpnsurate with it
.~ fiscol onpacity, - e T
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“ Thore bas also beeu a substantial increaso of expenditure in the Oivil
Department, A provision of £34 millions Lias been made against an average
of £18 millions. I conless that I fuil to sec where the economy comes in. In
the concluding paragraph’ of his Statement tho Hon'ble tho Finance Member
has emphasised the necessity of cxercising rigid economy. This certainly is &
consumination devoutly to be wished. Aud I would like to know how the
Hon'ble the Finance Member proposes to trauslate his wishes into action.
My (l)]wn conviotion is that the mere issuing of circuler letters will not be of
much use, :

“ 8ir James Meston has given us a frank and graphic, account of our
ourrency position. He has veferred to tho hoarding habit of the people. Bir,
old superstitions die hard and no wonder the supewtition about the hoard-
" ing of silver by poor poople still flourishes in official oircles. But the sooner
our Finanoe Members get rid of the incubus of the mythical millions buried
underground, the better for us. I hope to be pardoned whon I say that from
my oxperience I can assure my Hon'hle friend that the hoarding habit no longer
exists. People now try to invest their savings, howover asmall, to secure a
return ; and tho suocess of the Oash Cortificates is an indication of the eager-
ness with which peoplo seck outlets for investmont,

* Bir, in conolusion, I thank the Hon’ble the Finance Member for the roliof
that he has given to 287,000 assessees out of 14 total number of 381,000
assessed to the income-tax. The amount sacrificed is such as the Government
of India can woll afford to sport with, but at a time when prices have gone up
and scaro;t&y has oast a floom over the country, the relicf afforded will be much
appreoiated by the middle olasses who have suffered nost by the abuormal rise
o? prices.  Moreover, the relief afforded is woll deserved ; for, no class of
assessees is more harassed than that on tho lowest rung of the ladder of assess-
ment.” . '

. TheXion’ble Maharaja Sir Manindra Chandra Nandi :—
“ 8ir, the first Financial Btatemont of Bir James Meston is at once a great surpise
and a riddle. I quite realise that Finance Members have not the oppertunities
of writing on a olean slate, and they aro generally not the masters of the ocir-
cumstances through which the fortuncs of a country passin years of orisis.

Sir James Meston, in the Statement which he presented to this Oounoil last

weok, has bad to deal neither with ante-bellum nor post-bellum condition
of things, nor is it quitc a war or a pcace Budget cither. Naturally ho has tc
deal with very large military commitments, and faces all the legacics of a long
and arduous war in n heroio spirit. 'While he is not afraid to raise money in
both hands, ho does not seem to be very nervous in spending it generously
cither. Whilo Le preaches throughout his Narrative the wisdom of the gospel
of retrenchmont and econony, ho scems to cast this dootrino very often to the
winds and go in boldly for daring expenditure. As a result of this state of
financial mind, he takes tho fundameutal principle of economics upside down
and, unlike ordinary human calculations, he does not cut his cost according
to the oloth he lias, but examines tho needs of the spending departments of the
Gosvernment in order to arrive at a total revenue which will be necessary to
provide for them. 'This appears to me to be » novel economic dogma 2nd an
unwise fiscal theory. -
« T hops I will not be misunderstood when T criticise Sir James Meston’s
first Budget as a great finanoial sarprise. I find him remitting taxation on
_the one hand, while 1aising revenuo of the State by a fresh taxation on the
other. - Yt he fails to tako courage in hoth hands to raise our revenue from
opium, Jest our respect for conventions may be wisinterproted by well-meaning
huraanilarians and hilanthropists in other paris of the world, It may not be
generally known tiat, whils we have sacrificed a huge revenue for » mcre
mawkish sentimentality, China is not at all feeling abashed to cullivate pappy
_iu “her: own soil and offer numerous temptations to her peoplo to smoke
and {drink opimmn. 1 am sorry’ 8ir James' courage has fuiled in a singular
way to tackle this opium question adequately. ith no other additional
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sources of rovenue in haud, I do not blame 8ir James for imposing &
tax on excess profits. When you have got to raise your revenue by
taxation, it ig well that the burden should fall on the capablo shoulders of tho
well-to-do rather than on tho broken back of the never-do-welle. I take t}nis
opportunity, however, of congratulating Siv James for tho only fiscal concession
which has been-granted to the people of this country in his first Budget. In
view of the present high range of prices of all necessarios of life, it is a great
satisfaction to wote that no fewer than 2 lakhs and.37 thousand Indians, belong-
ing to the middlo olasses, will no longer be caught in tho meshes of our income-
tax lovy. It would mean & great relief to these people. On the revenue sido
of our finance, Sir, I have no other criticism to make.

T now pass on to the expenditure sido of the Budget, and I sympathisc
with 8ir James for his having to meet the Jegncies of a great war. I have no
quarrel with Sir James for his heavy military disbursements, but. it strikes me
a8 something very wrong that a country which bas no more than £123,190,800
as its tota) revenuo should be asked to spend £41,195,000, or nearly a third of
it, on hor wilitary sorvices alone. It is a great pity that a poor country like
India should be saddled with Fngland's war exponses in Mesopotamia and East
Africa, but I suppose we had no altcruative. I ouly hope that, when the
world cutors into & new cra of peace, our normal military requiroments will
figure as only a minor item in the Budget, and that our 8tato finance shall not
again be allowed.fo ‘be outpaced by the, imperative demands of military
cfficicncy.’ L :

“ Bpeaking of military expenditure, I beg to avail myself of this oppor-
tunity to ask for more commissions in His Majesty’s army t);r qualified Indians
and greater facilities for our people to get admission into it I hope the time
will soon come when it will be possible to pay our soldicrs a highcr scale of
pay and give them more decent accommodation and barracks to live in and
when citizen armies will be trained to do garrison work in times of need and
emergency. :

“I do not also intend to join issua with Sir James for his daringly opti-
mistio railway programme, I am not the man to jib at railway expeuditure,
for 1 realiso what a great asset our railways are to the State, or how necessar
they aro for the distribution of the agrioultural produces of the country. The
railways appear to me to bo the only item of our public expenditure which
beueft both the State and the people equally well. So I do not grudge Bir
James spending more than £174 willions upon capital outlay on railways
alone for the noxt year. I pray, Sir, you will allow me leave to express the
hope in this connooction that our railways should be nationalised as early
as possible, the main lines should be put under Stale management imme-
diately, and most of the materials required for them should be manufactured in
India so far as possible. !

“ While I recognise and appreciato Sir James  Meston's effort to make a
courageous outlay on one of the essentials of modern progress, I regret he docs
not take a very bold stop or initinto 8 courageous policy for the proper develop-
ment ‘of our national intelligence aud earning power.” Bir James, unfortu-
nately for us, dontents himself by expressing the pious hope that in near future
¢ wa shall have to launch into very heavy expendituro -for the eduoation and
well-being of the people, without which our political progress would be largely
nugatory.’ flow we wish that Bir James had budgetted for a courageous ontlay
on our education, sanitation and industries, without the proper development of
which we shall never be able to stand or get on as a palion. British rule
in India would have hecn greatly justified to-day before tho eyes of the
world if, after s0 roany decades, the percentage oi literacy in this country
could have ‘been shown at o higher figure that 60 per cont. instoad of
less than 10 per cent. that ohtaing ut the prosent moment. Qun dévelop-
ments:in industrial aud sanitary conditions have been equally disappointing,
and very.badly. necd looking “after. While Sir James stints money for
education, sanitation and industries, he gives away 2 million ponnds'to the
British troops as.war honus. -This atlitude of Sir Jauwos is “a riddle which
perpleres mo very much,
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“8ir, I will mention onc other point before I come to my couvclusion. Bir
James is an optimist financior and helieves ‘ in the acoumulation of unususl
rogerves of rural wealth,’ and thinks that ¢ there is much diffused prosperity
iu the oountry which oven high prices and local scaroity cannot seriously
impair. Bir James, 1 am afraid, has very little knowledge of the real condition
of our people, and how hard they have heon hit by the persistently high range
of prices of all the necessitios of life that bave obtained in this country since
nearly a year. The condition of a people, amongst 80 crores of which about 2
lakhs and 27 thousand only are ab&e to invest small sums in State loans, at
even 6§ per cent. of interest, and amongst which also 8 lakhs and 81 thousand
men only earn more than Rs. 1,000 8 ycar, and whose average annual income
does not cxceed Rs. 80 a year per head, must be considered very low and must be
a special anxiety of the Goveroment. For such a people to he hard hit by high

riccs opens up a vista of sorrow and suffering, misories and privations, which no
anguage can sufficiently describe. If it is a faot that these high prices have been
forced up by general world-faotors and by the inflation of our paper curreacy,
it is high time for the Governrnent to lnok into the whole question with great
care and consideration. I find in the Budget itself suveral statsments made by
Sir James himself regarding this unwelcome inflation, though we are assured
it has not beon allowed to go ‘beyond the sheer necossities of the time.' The
‘sheor necessities of the time ' require a very satisfactory explanation, when
we find that, while our paper curreddy stood on the 31st of March 1915 at 55}

orores, to-day it is about 160 crores. I know that every belligorent country -

in the world has had to financa itself in sotne measure by an abnormal recourss
to the inflation of pager ourrenoy, or, as 8ir James puts it, to the printing-
press, but I am afraid the conditions of India do not go on all fours with thoge
of the other countries of the world. Bir James himself admits that expanded
ourrency, partioularly oredit, which takes the furm of paper money, has a
tendency to send up prices of things high. If that be so, and. distinguished
economists in different parts of tho world maintain that it is so, then the
Government must move a$ once to set matters right, A denunciation of India's
‘sterile hoard of precious metals’ and of °the unassuaged thirst of her
people for metallic ourrency '—which has been responsible for the addition of
nearly 120 croves of rupees to our currenoy during the last four years,—
may indicate the nature of thesore but is noremedy by itself. Sir, I appeal
to Government to give this matter their most anxious consideration, for
high prices of all necessities of life mean'a lot of suffering and trouble fo a
people so poor as we have in this country. 8ir, I do not care to repest here
the truism that & discontended and a hungry people stands as o great danger
nnd menace to the peace and prosperity of & State.”

The Hon'ble Mr. Surendra Nath Banexjea :— “8ir, beforo
1 addtess mysolf to the substance of the Budget, may I bo permitted to offer
my congratulations to the Hon'ble tho Finance Minister on the form and the
ma.per of his prescntment.  Sir, owing, it may be, to a oconstitutional
intirmity, or speaking as a Hindu, owing perhaps to my sins of omission and
commission in a former birth, the figures, the dry-as-dust figures of a Finanoial
Btatement have a profoundly sc:iporiﬁc effect on my nerves; they are aptto jut
me to sleep. But, 8ir, on Saturday last as I listencd to the speech of my Hon'bls
friend the Finance Minister, my infercst was roused, my attention was rivetted,
my soparifio tendencies for the moment disappeared, and whun his speech was
over I was filled with admiration for the clearncss, the foroe and tho skillfulness
uf his presentme.t,

“ 8ir, various criticisms have appeared in the nowspapers regarding the
Budget statement, and we have hud a vepetition of those crilicisms in this
Council Chamber *o-day. One nowspaper commenting upon the Budget says
that in one semso it is a peoples’ Budgel. Another newspaper belonging
to a ‘di’ercut school of thought observes that itis ominous; a third says
that it is disappointing. 1In the midst of this conflicting guidance, thy
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situation becomes somowbat puzaling. TIf our guides sing in these divergent
and conlradictory tunes what should we do? It seoms to me, Bir, that
our duty is plain. We should bs a law unto ourselves, and I take it,
Bir, that it is the high and cxalted function of this Legislative Assewbly—
it will be oue by and by-—to give the Jead to public opinion and to determine
its attitude. IT'or a Finance Minister at a timo of stress aud strain to
remove taxation yielding an annual reveaue of Rs, 75 lakhs, bceause it presses
hatd upon & poor scction of the community is a financial achievement which is
bound to appenl to tho popular imagination and evoke popular gratitude.
Bir, no finanoial reformor, not even the most ardent of his olass, has ven-
tured to make this suggestion on an occasion like this, The conception is the
Government’s own, anid the Government has cayried it out without tho interven-
<" tion of extrancous advocacy or extraneous pressure. Bir, we are here more or
less oritics of the Government, some of us very relentless oritics, but I say that
we should rendor unto Cacsar the things that are Caesar's. Sir, to remove a tax
of this kind and to impose another tax upon super-profits is evidenoe of the spirit
of domooraoy leavening a bureaucratio administration on the eve of the introdue-
tion of responsible governmeont. -May this spirit grow and deepen, for wothing
is more caloulated to smooth the path for tho introduction of representative
institutions and to ensure their sunocess than a broad-minded, sympathetic,
democratic spirit like this. 8ir, while thera are those who have been making
large profits as the result of this war, thero is no olass of the community which
_has been more hard hit than those in receipt of moderate and fixed salaries.
Prices have gone up; their incomos bave remained the same ; their sufferings
are great. To them the raisving of the taxable minimum of the income-tax
from Rs. 1,000 .to Rs. 2,000 would bo a welcome and grateful boon. And, Sir,
this uprise in prices is a world-wide movement, and India cannot escape
it. I take it, thorofore, that the relicf now given will be & permanent
feature of our fioancial arrangemcents, and tho fact that the Guvern-
ment of India, though confronted with enormous financial difficulties, should
introduce this reform, is, to my mind, evidence of its firn determination
to make this relief -permanent, aud tbat thero will not be, nsin the case of
salt, & reversion to tho old seale. For it is not expeoted that prices will go
down to their former level when normal conditions have been restored. .In
the same spirit and in conformity with it, it is a small matter, but Y feel bound
to notice it, the Government has mado a grant of a lakh and a quarter to the
Bengal Government to increase the pay of the ministerial establishment. 8ir,
this was a question in which I took deep interest while I was a Member of .the
Bengal Tegislative Council. 1 pleaded for these clerks in- the ministerial
establishment, and 1 am glad that I did not plead in vain, and I find that
the prooces of amelioration is now proceeding apace,, In this conneotion miy
1 make an appeal to iy Hon'ble friend the Tivance Minister in regard to a
memorial which bas been addressed to the Governuient by the olorks of
tho Aoccounts Branch of the Postal and Telegraph offices praying for an
increass of their salaries, It is a long-standing matter. Their grievance
has not been looked into ; it has certainly not been remedied, and I trust my
Hon'ble friend will be good enough to pass early and sympathetio orders in
regard to this matter.

- 8ir, T find it stated on page 10 of the Financial Statement that it has
becowme. necossary again in the inlercsts of the poor to ocommence the
manufacture and the distribution of cotton cloth. In reply to the question
which, I pub and .which has been answered to-day, the Hon'ble 8ir Thonias
Holland has admitted the fact that there has been a steady rise in the price
of cloth, "I “suggested tho remedy. Yhe rcmedy has not at presont, at any
rate, been accepted. T do not know what the action of the Government would
he inregard to this matier, but I do know as a pulilic man intimately associated
with public affairs that the tactics of the spaoulators have played a considerable
- part in raising the prices of the necessaries of Jifo and of cotton cloth in parti-
cular,, Sir,{x_'i.ée, at the present moment in Delhi, good rice, is selling at Rs, 18 to
Rs, 20 a maund, almost a fabulous price,a famino price. Tn Bengal, it is a little
hebter, - But in October last when the upward trand first began to manifest
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itself I intorested myself in the question aud {ound from my porsonal inquiries
that the risoin the price was largely due to tho holding Lack of stooks by
interested persons who wanted to force up the priccs. Bpeculation by traders
is the gravest problens in the interest of the poor for the consideration of the
Governmeut. What the solution should he I do not know, it ‘pisses my
comprehension, T am not an administrator, I am not a Stalesman, but I do
venture {o submit with all the emphasis that I -an command that it isa

roblem which in the intercsts of the poor the Governmont is bound to fake
m hand and find a solution, whatevor it may bs, and that as early as possible.
'he ungrateful personality of the speculator has thrust itself into far greater
prominence than should have been allowed and has helped to raise-priccs, It
seems to me that the Government must find a remedy for that.

“ Bir, let mo now refor to the statement of the oritio who says that the
Budget is ominous. That critic helongs to a school of thought different from my
own. He has not taken me into bis confidence, T do not know whatia at the
baok of his mind, but J suspeot that what he meaus to suggest, what he intends
{o imply, is that the military expenditure is efoessivo. It is undoubtedly very
large and it has to be justified, But, Bir, we must recognise that we have just
emerged from a great war, that tho situation is peouliar, that the conditions are
abnormal. The safety of Indip, the safety of the Ewpire with which the pros-
perity of India is bound up, with which are linked the prospects of our future
advancomont, must always be the first and foremost consideration. No
eduoated Indian will %rudge the expenditure that may be necessary for this
purpose. But everv educated Indian, in view of the enormous expenditure
that bas to be incurred in connection with our domestic and industrial
developments, will also insist that this expenditure should be reduced at the
carliest possible opportunity. Thero is indeed & downward trend. 'I'he expen-
diture o}) this year has been reduced by £2 millions below that of last year;
but it has been increased by £8 millions in consequence of the granis that were
made in this Council. Be that as it may, we the representatives of the
educated community, assembled round this table, we insist that in the
re-ddjustment of the financial burden in regard to military expenditure between
Bogland and India, the amplest justice should be done to the interests of
Todia. That bas not always been done, I am sorry tohave to say. I invite the
attention of Hon’ble Members to the minority r«wort of the Welby Commission”
of 1897 signed by Mr. Dadabhoy Naraoji, 8ir William Wedderburn and M,
Caine. They distinotly point out that in many Eust. transactions—- I hope it is
ancient history—in many past transactions the financial interests of India have
been sacrificed by the dominant partner. Letme, howover, grajefully acknow-
ledge that the Government of Tndia have always championed theinterests of India
and have pressed for financial justico to this country. I am sure the Government
will follow its ancient and traditional policy and with even greater emphasis
thaa before, in view of the claims of our people confirmed aud consecrated b
their blood and their treasure. My Hon'ble [riend to my right referred to a
honus of £2,000,000 which bas beon granted to British troops. I should liketo
kiow something about the details. I donot wish to make any comments on that,
unless I am in possession of the necessary information ; but, 8ir, it will e in the
reoollection of Hon'blo Members of this Oouncil that at the Delhi Oonferenco
held in April last n unaniraoys resolution wes adopted in favour of a substantial
inorease in the pay of Judian soldiors.  8ir, the Indian soldiers bave deserved
well of their country and of the Kinpire. Their ‘gallantry and devotion are
beyond all praisc. It is necessary in their interests, as well asin onr own aund
in those of tha Empiro, to improve their status and inorcase their emoluments,
-1f an addition is made to the pay of tho Tndian troops, I will undertake to BRY
this on my cwn bebelf, and T trust on bebalf on my Hon'ble colleagues herg,
if an addition is mado tu the pay of tho Indian troops and if it adds to the *
Turden of our financial responsibility, we shall bo glad to bear it in the
interests of these poor men who made such large sacrifices and aro prepared 4o
make even heavier sacrificestfor the suke of the Empire. I have spoken of up
improvement in their emqlwients,  Theire onght to be also a raising of thiir
status. My Hon'ble friend to my right has referred to the grant of King's
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Commissions {0 Indians, six of (bem to fighting men and  six of them to non-
belligerents. I am bound to say that {he nwwber is inadequate, inadequate
in view of the claims of our vast population. I would eamestly appeal to His
Excellency the Comma.nder-in-Chie% lo add to the number, to 1aise the statns
of Indian soldiers, and thus spread contentment’ and satisfaction among our
people.

“ Ono of the post-war problems that is likely to engage attentionis the
replacing of the Torritorials who are now employed in this country. The wisest
coursa to follow would be that they should bs replaced by Indian hattalions.
This would case the financial situation, spread conloniment, pave the way for
the formation of a Territorial army in Indis. The war has faught us many
lessons, not the least notablo of which is that India should be self-reliant
and sclf-contained. 8o far as our vumerienl strenglh is concerved, we
are as multitndinous as the stars of beaven, as countless as the sands of the
sea. Why not organiso aud equip us and thus England may bid defiance
to any combination thai may be formed against her ? % have ar appeal to mako
to His Excellency the Commander-in-Chief in this conncetion in favour of
the Bengali battalion that has been raised. I hopo that battalion will not
be disbanded. I hope their number will not be reduced. It will cause
very grave disappointment in DBengal. The experiment is.one that ought
to sucoced under. proper ercouragement and proper safeguards. Bir, you
talk of anarchy and revolution, and we hayc been dealing in fhis Council
Chamber with those problems. Find employment for ~the adven{urous
youths of Bengal in suitablo military positions, and you will bave taken a
long forward step torwards creating an atmosphere which will be an
antidote to revolutionary- and anarchical movements, These young men are
adventurous, they want to risk their lives and do something daring. Place
them in the front rank of battle it you like, cxpose them to the eneray’s guns,
then their ambition and their spirit of adventure will be satisfled, acd you will
have provided an antidote against anarchioal crimes. .

# 8ir, referonce has been mada to railway expenditure. £24 millions have
been budgetted for. -T do uot grudge it, I donot want to minimise the import-
ance of railway expansion, but there are othcr bra nches of public expenditdre,
¢ essentials of progress’ to quote the words of my. Hon'ble friend the
PFirance Minister, which bave heen starved, in regard to which no suitable
stimulus has been provided in this Budgef. Take for instanc: education and
sanitation. I bave got some figures for comparicon Railway expenditure for
1919-20 is put at £17,700,000, which means a 300 per cent. increase over that
of the previous year,: clucation £4,384,000 for 1918-20 as against £83,873,000
for 1018-19. Sanitation £957,000 as agdinst £688,000 for 1918-19 In truth
cxpenditwre on railways (£24 millions), including ecapital and revenue
oxpenditure, has increased over the revised figures of 1918-19 by 300 per cent.,
while expenditura on eduoation has inoreased by 229 per cent., and
that on sanitation by about 39 per cent.

. “ Well, Bir, sani'ation is the most vital of all our problems. People must
live beforc they can travel by railways or profit by ihem. In" Bengal,
roalarinl fever counts its vietims by lakhe every year. We bave.had this
terrible scourge in our midst for over 60 ycars. They have bad it in other
parts of the world; you have had it in Englind; they had it in Ualy;
they had it in Panama. Xverywhere the problem has been solved; in
India alone, ] am gorry to have to say it, the problem romains unsolved.
Am I to understand that Dritish statesmanship—which, in tho words of
Lord Morley, bas never heon found wanting—is unable fo cope with tho
situation ? I .do ncé and cannot accept this view. British etatesman-
" ship in this matter bas not dono justice o itsclf. British statesmanship in this
matter bas nob roused itsclf to the gravily of the situation.. Itis wantivg in
- that earnestness -which is the essential condition of all statesmanship. You
“have-provided 13 Jakhs for ‘néxt year for anli-malarial ope:ations in Bengal.
Of what ayail.would be 18 lakhy when ¢rores are wanted ? . Then there is the
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plague which is always present with us, ocounting its victims by millions.
Toke again that torrible visitation of influenza which has exacted u toll
of 5 millions of our population. Now, 8iy, I want to pub this question
to the Hon'ble tho I'inance Ministor—if ours was & pational government-—
would this state of things have been allowed to continue for so long?
You are moving, rapidly moving, if not in respect of your personnel, at
any rate in respect of your idenls and anspirations, towards a national
government. I invite my Hoa'ble friend the Finance Minister to imagine
for a moroent that ho was tho Minister of a national government. Would
he then hesitate to.transfer a fow millions from railways to this great
Department upon which the health, tho lives, the lmpginess and prosperity
of millions of my countrymon so largely depond ? I think not. Would
he be jeopardising railway development if he were simply to transfer 2
or 3 willions from railways to this head ? And after all the lealth of
a people is their triest wealth, their most valuablo asset, the indispensable
equipment for industrial, political, social and all kiuds of advancement.

* ¢ Next to eanitation, I place education as its ally and helpmeet. 1or the
ends of national advancewment, for the advent of that era to whica wo are all
looking forward, officials and non-oificials alike, educationis the one indis-
ponsable condition. Jf you want that responsible government should succeed,
that we should build up an eduocated electorale, that we should train our young
men to be the future captains of our industrics, that our masses should be
penetrated with sound sanitary ideas, education again is the one indispensable
condition. Next to the maintenance of law and order, educstion is the first
and foremost comsideration of Government. Tho preservation of the public
peace, 8ir, is only & means to an end, and the end is always greater than the
means. And what is the end ? It is the happiness, the conientment of the

eople ; their growing efficiency ; their inoreasing responsiveness to their civio

Ruhes. I appeal to the Government of India to apply. themselves to this
exalted funotion, by making adequate provision for education and sanitation.
My suggestion would be : Tako away 5 millions from railways, give 3 millions
to oducation and 2 millions to sanitation, My Hon'ble friend the TFinance
Minister has urged-—I quote his own words—n ‘ocourageous outlay on the
essentials of progress’. Could there be two more fundamental essentials of
progress {ban sanitation and education ? I appeal to him to stand by his ow n
rogramme, to redeem it, to educate our people, to sprcad broadcast the
Klessings of health and happiness. Tho village homes of India have been
depopulated by the provalence cf iusnuitary conditions. It is the supreme
duty of the Government to- restore happiness and coutentment, health and
vosperity, to them. I am sure my Hon'ble friend will roalise the gravity of
Eia responsibilities, when to him is ontrusted the task of saving thelives of
willions of our people and elucating them as they desire aund desorve to be
educated Lo the E:ight of their civic duties.”

- The Hon'ble Mr. Kamini Kumar Chanda i—* 8ir, the Hon'ble
Sir James Meston is entering on his new officinl career with tho blessings of
at least 2} lakhs of peopl:, men with that modest fixed incomes who will be
reiieved of the liability to invome-tax—a rlief which will be greatly appro-
oiated in theso hard times ; and on their hghalf I wish to offer my most cordial
thanks to him. B8ir, to a Hindu like me, this is a happy avgury, and I sincerely
hope. and frust that he will be able fo go further i the same direction and
befora laying down ibo roins of his high office will be able to.take off that
obnosious tax—the Salt Tax-—which deprives the poor man of what is looked
upon.as a luxury-but what is really a necessity of life. .

“ Leaving on one side this pleasant agpect of the Budget, T must express my
sonse of disappointment at the Budget as a whole. 'The outstanding feature of
the Budget is, to my mind, the colossal growth of expenditure, Civil and Mili-
{ary ; a huge provision for Ruilweys, and an absence of any generous
measure of amelioration for the miliions tottering under the we'zht of their
utter «=onomic helplessness. Sir, this iy the 8rst Budget aiter tio War, and
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regard being had to the fact that very acuta distress is prevailing in all parts
of the country, rezard boing Led to the facl that during the War rostrictions
had been placed on expenditure on all projects for the promotion of social and
national progress, onc expected to find some proof of the practical
spplication of the diotum laid down by the Hon'blo the Finance Minister
‘ courageous outlay on the cssentinls of progress and a slrict economy in‘all
non-cssentials”  But whatdo we actually find? We find civil and militery
expendituro mouuted up to an almost giddy height. We find an almost
fabulous provision for railways; but nothing worth mention for subjects like
education, sanitation and medioal relief. I ought to say, Sir, that we desire
railway expansion. Itis absolutely necessary as an adjunct to an era of
industrial eotivily which we need for the good of the country, and especiaily
for the casy and speody transport of foodstuffs. But, 8ir, the pace of railway
dovelopment must not be disproportionately high, it must bear some
proportion to the capacity of the country to afford this programme, S8ix, it
will bo said that these are repetitions of old comaplaints. Well they are so, but
is it our fault that e bave to repeat these complaints year after year? Why
do you not romove the cause of our complaints? Take, for instance, the
question of medical relief and sanitation.

“Wo Leard the ofher day from the Hon'’ble Sir C. Sankaian Nair ard this
statement is confinned in. the report on influenza which has just been
ublished by the Sanitary Commissioner, Major Norman White. To quote
is words *without cxaggeration tho toll levied in British India alone by
influenzais no less than five millions, and fifty to eighty per cont. of the
whole population have beon sffected by it He says that *this total is more
than balf the mortality from plague within the twenty years’ that it has been
our guest, and that fifty to eighty per cent. of the total population has heen
affeoted.” Ho further says :—'In many countries the epidemio assumed
proportions of a national calamity ; this was certainly the case in India. IFrom
the incomplete information at present available, it would appear that tno
country suffered as severely as did India during the last quarter of 1918’
Can anything bo more appalling than this, 8ir ? What have you dons
io prepare the country, to arm the poople beiter to meet epidemics and
visitations like ‘these in fulure? You have piled crores upon crorcs for
oivil and military expenditure and upon railway construction, but what
bave you done for health ? It may be said, no doubt, quoting from the
words of Major Norman White, that ‘had wo possessed health and
medical organisations comparable in efficiency to thoso of the most progres-
sive States In the world, we should even then have been unable to offect anything
appreciable to check the ravages of the diseare.’ But be at the samo time
admits that our health organisation is absolutely inadcquate and demands
iinmcediate expansion. What has been our expericnce during the epidemio ?
It was felt and realised everywhere that we could not get the swallest fraction
of medical men required in the country. Spesking from my -experience
as chairman of one of the first olass municipalities in Assam I say, Sir,
that even in towns we could not get men wifh oven imoderale medical
qualifications for the- purpose of distributing medicines and reporting the
progress of the disease althongh we offered tompting terms. How could it be
otherwiso? 'What is the position as regards the supply of medical men in the
conntry? Take the case of Bengal, for instance, which has got the larest
number of medical irstitutions, Government as well as private. - In Bengal, the
number of medical men with registrahle qualifications is only some 8,000,
Y¥hat is this in a population of 4b millious ? A mers drop 1n the ocean,
Can this be at all 4 hepeful state of things > Where aro the people in the rural
areas, the poor people to "go'to when they require medical help ? Who
can tell the wvumber of men who died for want of medienl assistauce ?
Well, 8ir, this is-tle condition of the whele country, not in Beugal only.
T believe, Bir, in the wholo of Jrdia tlore are only five medical colleges
and 16 other medical' institutions. Is this at all adequate P The number
of seats jnthe colleges is limited. I know that in the Culcutta Medical College
they cannot admit moré than one-tenth of the applications for enrolnient.

3
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There is no reason to believe that the state of thingsin other Provinces
is much better. Well, something mnust be done to remedy this. I would
ask you to take steps for multiplying the sup[;lc{ of medical men, It
is not necessary that you should supply highly qualified graduates; men with
modest qualifications will do for the rural areas. In this connection, I must
regreb that the unanimous resolution of this Council passed in 1916 which
had the approval of the late Sir Pardéy Lukis and Sir Reginald Craddock
to establish medical institutions in the whole of the country, to teach medicine
in the vernacular, to turn out a large number of practitioners for rural areas,
has not been given offect to. I respectfully urge, Sir, that the decision of the
Government should be rcconsidered. If that resolution had been carried out,
I am sure that during the late epidemic we would have had a mmuch larger
number of men to assist us in the rural areas, Sir, it is a matter for regret
that not only is there no substantial allotment for sanitation and health,
but health is not even mentioned as one of the subjects for expenditure on
which Local Goveruments are now permitted to draw on their cash balances,
presumably on the ground that expenditure on health is not reckoned as
remunerative. Is it necessary to point out the fallacy of this assumption ? It
bas long been exploded in England. I do hope, Bir, that something will be -
-done for this. I would suggest that you make a big cut, € big slice from the-
huge railway budget and distribute it on sanitation and education and other
projeots like these. Then, Bir, I must say that I am disappointed to find
that there is no mention of or provision for industrial development. No doubt,
you are porusing the report of the Industrial Commission and considering ‘it ;
but while you are perusing and pausing and pondering valuable time is
passing. The war came and is as good as goue, but we are still standing where
we were, passive lookers-on, not passive resisters, in our utter helplessness
and realise our absolute dependence on others, while our markets ate being
captured by other people because wo are not prepared. I would suggest, Sir,
that there ought to be some provision for industries, outting it either from
- railway® or military expenditure, The other day we -were encouraged by
‘thé message of hope and sympathy which His Excellency as Chancellor of the
“Calcutth: University delivered to us at -the last - Convooation.: He said ¥ we
do not want mere Indian capital. We want men and not Indian men only, as
labour, but as leaders who will turn their attention to industrial enterprises
and equip themselves for a great industrial regeneration in India’ Let not
* the hope which was raised be deferred and deferred till the heart becomes sick.:
“Then there is no reference, Sir, to the acute distress which I have already
said is prevailing in almost all parts of the country, Famine and scarcity are
localised, confined to specified parts of the counutry, ard we are grateful for the
provision made for famine expenditure. But what about the distress caused to
a much larger population by oppressively high and ruinous prices for almoat,
every commodity ? We will be grateful, Sir, if some of the more ambitious
_projeots be out down and the money diverted to some measures for alleviating
the misery of these people. oo -
“Then coming to the military exgcnditum we provide for 41} millions,
more than half the total revenne; deducting the special contribution of £8:7
millions, we find our ordinary oxpenditure is £32} millious. There is an
increase of 10 millions in four years, the expenditure in 1915-16 having been
£22,261,358, and an increase of 13 millions over the Nicholson Committee’s
recommendations.  Now this enormous swin of £324 millions does not provide
for any. inorease in the number of troops; tho increase in espenditure -is,
entirely due to inorcase of sulavics and provision for equipment. I hope,
Sir, that the Indian point of view will bo realised, and that some portion of this
increase will go to the Indian sepoy. It must be cbvious that you cannot go,
on inoreasing military expenditure like tLis indefinitely without endangering the
stability of the financial state of the country. In this connection, Sir, I would
like to quote from a minute of Lord Mayo speaking about the inorease of
military expendifure:—* A singlé shilling taken from the people of India and
spent uunecessarily on tho Army is & crime against the people who need it for
their moral and material development’. ‘While on this point I must plead for
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some substantial increase in the number of commissions in the Army, and
associate myself entirely with the remarks of the Hon'ble Mr. Banerjea and
the Hon'ble Maharaja of Kasimbazar.

““Now, taking the expendilure of the civil departments, we find an
increase of 10 millions in ten years aud 3} millions in a single year, the great
bulk of it being due to inorease in salaries, It was £20,855,868 in 1917-18 and
it jumps up to £24,336,400. Can the country possibly bear this? What has
been the growih in Revenue? Why, we had to inorease the salt tax, increase
the income tax, introduce a super tax, increase the customs duties, introduce a
motor spirit tax which coming as a war measure, is to be retained for fisoal
purposes, Then we are to have another tax. Then take the Railway
programme. We are allotting 17} miliions for capital outlay in addition to 6}
millions for renewals from ourrent revenue, Lord Inchoape’s recommendas
tion weas for £12} millions annually. Now apart from the question”
of their relafive importance as compared to other matters, proteotive
irrigation for instance, there can surcly be no question that regard being
had to their character as a highly - commercial success, there should be
no objection toinvestment of monoy on railways. We desire expausion of
railway construction, but you cannot indefinitely increase capital expenditure.
Spend as much as you can horrow ; use all your loan funds, but donot draw on
any surplus from the ourrent revenue. No doubt part of the surplus is due to
income from railways, but even then you should not use the surplus from
capital, That should be spent on non-resurring subjeots like education and
sanitation. My submission is to cut down the allotment for railways to the
proceeds of the loan you intend raising. Lord Inchcape’s Committee recom-
mended an expenditure of £124 millions. While I am on this point, I should
like to plead for 3rd olass passengers. I must remind the Council of the answer
the Hon'ble Sir Robert Gillan gave me about a year ago that when rolling-
stock was inoreased, provision would be made for preventing over-crowding
in 3rd olass carriages. I trust. we shall hear no more of 8rd class passengers
being packed in goods wagons. I am sure such a state of things would not
be tolerated elseswwhere. I read only a fortnight ago that a number of passengers
on a certain line were packed in a goods wagon which could nogJ even be
oleansed, with the result that some straw which was left on the floor caught fire
and a number of passengers were injured when jumping from the moving
train when the wagon was ablaze. Buch scandals ought to be put a stup to.

“ Then I come to the building of ncw Delhi. I know it is crying in the
wilderness, or shall I say among the tombs in the desert of Raisina, What is
the urgency of the work that 43 lakhs must be found for i, ignoring pressing
necessities, Sir James Meston sg;aks of the new official capital ; this I interpret
as the new ceremonial capital. What is the urgency of the matter, when pooplc
are dying and cannot provide meals for themselves: when women ave committing -
suicide for inability to cover their nudity for want of clothes? I repeat what is
the urgency ; if this could wait for eight years it surely could wait for ‘another
year at least? It reminds one of Lord Lytton’s Durbar in 1877 when people
were dying by lakhs for want of food during the Madras famine. 1 trust
therefore that this item will be cut down.

“Ibave two submissions to make in connection with the Budget. We
have seen how frightfully the expendituro is increasing. We see there is
no further room for increasing the taxation; we must find money to carry
on works of national importance requiring large sums of inoney and if
we are not to commit national suicide. Our whole financial position will
have to bo looked into and systematically overbauled. This can only be
done by an independent commission. I would urge that this matter receive
consideration ; it is more than 20 years sinco we had the last Commission
which sat in 1897. [ would subwmit this point for the consideration
of Government. My second submission is *this. At the present time wo
can only make general observations ahont tho Budget because we do not
know the details of tho financial administration. Unloss we are allowed better
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acoess to these, unless we have opportunities of scrutinising the materials on
which the Budget is based, our criticisms cannot possess the value which they
might otherwise have. My submission is that it is desirable to let us have suc

opportunities and, if necessary, to form small commitiees of additional Mem-
bers. I do not advocate the formation of glorified so-called Finanoe
Committees of Proviocial Oouncils. Many of us have experience of such com-
mittees, and I do not know if any one's experience justifies the belief that
anybody was wiser because of our assnciation with the officials in such com-
mitteas. I trust the matter will receive consideration. Finally, I must appeal
to the Hon’ble the Finance Member to help us in the matter of the Govern-
ment College at Sylhet which is long overdue. In 1916, we had axz assurance
from the Chief Commissioner that if we gave a contribution of Rs. 18,000, the

College would be put on a proper footing,. We hope now that the war is over

that money will be forthcoming and that the Government will give us the
necessary funds to put the College on a sound financial footing.”

The Hon’ble Mr. W. A. Ironside:— 8ir, I greatly regret that
there has heen so little opportunity and time at my disposal during the last faw
days to give the care and attentign that the Hon’ble the Financial Member's
statement merits, and I consequently feel some diffidence in rising at all at
this stage to make any general criticism of the main features of the Budget.
Howerver, the opinions that have been expresscd by some Hon'ble Members this
morning on the railway programme proposals have filled me, I assure you B8ir,
with amazement ; the whole tone is seemingly to cut down the eficiency of one
department irrespective of the results to the community at large in erder that
some other departments may benefit. Now, if we are to have'a reduction in
efficiency,—for that is what it amounts to,—of one department like the
Railways, the whole future of the country is endangered, and I look to
the rallway programme as a vital necessity and it must be maintained at
any..coat. Some speakers have appealed for a réduction of the Railway
Budget for other necessary projeots, such as sanitation, medical relief and
mattors of that sort. I can give the assurance of the commercial commu-
-nity -that there is nothing we feel affects the future. of this country to
on equal extent, but this can only be effectively done by finding money in
other direotions. The progosa.ls we have heard to-day prove that the financial
future of this country is to be ono of extreme difficulty in all directions. We
have appeals for increased expenditure, increased salaries, always dewands for
.expenditure in one form or another, but, apparcntly except for this reduction
in the vital chord of the economic future of the country, we have not had ome
concrete suggestion for finding the wherewithal to meet the position. I think
that some of my friends who have spoken recontly can have but little idea of
the necessities of railways in Iadia; for four years they have been maintained
with the greatest difficulty. Make good, carry on as best you can,’ has been

the rule. .

“One has only to travel to see the state of the equipment; travel in the
rains and the roofs of the carriages are leaking. Travel in the hot weather

and the equipment as regards the eleotrioc fans is reduced by half. Every-

thing is in & state, s ono leading railway official put it to me ihe other day,

*my equipment is scarcely better than a scrap heap’; it is not fair ‘to ask the

railway administration to carry on, as it has heen suggested, without the
means of doing so with efficiency. Any lack of efficienoy is immediately
taken hold of and the Government is blamed for failure. Our friends cannot
have their oake and eat it as well, and I can assure them that the lack of
sufficient transport in India has been, in my opinion, and I know it is generally
shared by anyhody who has got any practical experience, the lazk of - sufficient
transport has been the cause toa large oxtent, of the lack of progress in
industrial and economic matters. Now leave industries altogether, leave tho
European merchant alone. We can scarcely move in an ordinary year the
average crop of the country ; you have only to travel in an ordinary year, north
south, east or west, to see at tle railway stations tho hard-earned products of
the soil lying rotting, waiting fur transport which cannot be provided, and
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who are the people who suffor? Not the gentlemen who come hero and
appeal for Education and Sanitation, but the people who by the sweat of their
brow provide these products and are waiting and are prevenied from getting
their due return for them. If there is anything that I have to say on the
subjeot of this railway programme, it 1s -the disappointment that it has not
gone far enough. We have to make up four years' lec-away. I have already
mentioned the fact of tho equipment. But to make good that lee-way,
to make good every locomotive and every piece of milway line, the Govern-
ment will bave to pay threo times as much as they didin pre-war years and
on the basis of which Lord Jnchcape’s Committee recommended 12 million
sterling annually. Thave only last week, sitting on the Board of 3 Railway,
secn quotations for locomotives, the increase in {u-ice was 250 })cr cent. Yet
in face.of this fact gentlemen of this Council stand up and ask for still
further reductions. It does soem to ine, that they arv mot studying the
interests of the people for whom they speak. )

“ But take another problem. You speak of the lack of industrial progress.
T will give you one feature of it. Had we sufficient transport in Bihar and
Orvissa abt the present moment, not from the fault of anybody except as a
result of this war, we could employ thousands of people from the famine-
stricken districts on very remunerative pay and get over a difficnlty which
is taxing the energies and wits of every Government ofticial and everybody
who has the welfaye of the pcople at heart. I have only to suggest that
the Hoo'blo the Finance Member will in future bear this featurs in
mind. The railways cannot be starved. I do not think Sir James Meston *
will starve us simply in order to listen to clamour from other quarters. The
transport of food-stuffs from one district to another has been during the
past four years one of the most difficult problems that we have had to face, and
it has taxed the energies and the brainsof every iuan concerned. The money
to he provided by the suggested loan is to be put to eapital account, but
the plant is going to cost three times, twice as muoh at any rate to be absolutely
safe, twice a8 muoch as on the pre-war standard. The money, I presume, will
be borroiwed at 6} per cent. and to make it a paying proposition to Govern-
ment, the railways have got to show twice that amount of profit or more.

“ Now speaking from the point of view of a commercial man, I think
that we should have taken some of that capital in a year of stress out of
revenue, I know I shall be accused of talking heresy to speak here of
additional taxation, but one of my fricnds, I think, has desoribed the
Budget as ominous. It is ominous. Wo have now got to the length that
we have got to face taxation and taxation has got to come, whether
we like it or not, and every class of community must bear its share. The
commercial community, I think, have borne their share, and now, I think,
it is for other people to do something if we want progress. If wecut down the
expenditure on railways to-dag, yon need not go any further with industrial
progress, you need not give effect to any of the recommendations of the Indus-
trial Commission, simply because the railways cannot carry beyond what they
are already doing.”

[At this stage the Qouncil adjourned for Lunch.]

The Hon'ble Mr, V. J. Patel :—-Bir, the Financial Statement as
presented by the Financo Minister is, in my respectful opinion, nothing if it is
not unsatisfactory. Isay so with all the sense of responsibility of an Additional
Member of this Council. look at the Budget from the tax-payer's point of
view, and what is that point of view ? The tax-payer expects that a substantial
if not a greater portion of thc money that he pays should go towards the
amelioration of his condition. Nowx consider for a moment what the pressing

- problems of this country are ? Any one who goes about the country knows
what they are. It requires no proof. The extreme poverty is ono, the
proverbial illiteracy is another, and the fearful mortality is the third. Now
Ij:ut it to this Council to consider whether adequate provision has heen made
in the Budget to meet any of these pressing problems. We have the
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estimated rovenue of £128 millions. In order to break illiteracy you should
find somo decont provision under the head of Education. In order to oheck
poverty you would expect some adequale provision under the heads of-Agri-
culture and Industry, for, in my opinion, without industrial development the
poverly of the country will not vamish. And, thirdly, the high mortalit

could to some extent be remedied by appropriate provision under the heads
of Banitation and Medical. JNow looking to the figures, 8ir, you will find that
. out’of this £128 millions, a provision of £4,884,000 is made for Education.

‘Under the head of Medioal you find a provision of £1,388,100. Under the
head Banitation: £057,200, while under the head of Agriculture you have
£101,800, and on Scientific and Miscellaneous, including Tndustrial, I.under-
stand, it is £665,700 All told it amounts to a magnificent provision of
something over £8 millions out of £128 millions of the estimated revenue of this
country, Now, isthat an adequate provision, an appropriate proyision, for meet-.
“ing the pressing problems of theé day ? 1T say it certainly is not, while' the rest.
of the revenue isdistributed on military, railway, interest, posts and telegraphs,
mint and the like. The main features of the Budget to my mind are, firstly,
that the military expenditure has mounted up to double the pre-war figure.
Now, with regard to this particular point, I may mention, as my Hon'ble friend
Mr. Chanda remarked, that in 1914 or 1915 the provision on this head. was
£22 millions, and I find from the proceedings of the Council that my late
Hon'blé friend Mr. Gokhale complained - bitterly againsta provision of even
£14 or £16 millions under the head of Military. 8o practically one-third of
the total revenue of India is budgetted for on acoount of the rmlitag expen-
diture of this country; Then the second important feature in the Budget is
that no additional grants worth the name are sanctioned for Education and
Sanitation. The third is that the outlay on Irrigation has been curtailed
by £400,000. And the fourth is that railways, as has been remarked-by
s0 many Hon'ble Members, have come in for special favour, the allotment
for . .capital outlay only being £17 millions and something more.  This
provision exceeds, in my_ humble “opinion, the wildest dreams of the
railway magnates themselves. ~The fifth' is that to adjust the balance, ‘it 'is
proposed to raise & loan of 16 miillions—~not for the purpose of sanitation, not
for .the ' purpose of agriculture, not for the purpose of medical relief—but, as
I put ‘it, to adjust the balance. The last important feature is the absence
of any provision whatsoever io carry out the recommendations of the Indus-
trial Commission. - '

% The only favourable feature of the Budget is the concession :in regard
to a certain class of income-tax payers. Barring that, the Budget, in iny opinion,
is'as a whole highly disappointing.. But-before I close my observations, I
should like to ask the Hon'tle tho Finaunce Minister to give a word .of

explanation cu two points. One is thata résolution in September last for
A f;:lrther contribution toward the war expenditure was passed, subject to the
sanction of the two Houses of Parliament. During the debate on the Excess
Profits Bill or in the Narrative presented by the Hon'ble the Finance Minister,
wo find not & word to suggest that that sanotion has been obtained or not, - One
.caunot. be sure in these days of that samction—particularly in view of
numerous protests against ‘the resolution of this Council in favour of any
further contribution—so I should like to have a word of explanation on that,
And, secondly, I have been reading racently in the newspapers that the
Secretary of State has been pleased to sanction further increaso in the
emoluments of the Medical Service and, I believe, some other service—the Indian
‘Police’ Bervico. Now I should like to'know whether the provision that has been
““made under tbe head ¢Medical’ and under-the head ¢ Police’ infludex
‘provision for these increased saltries or mot. I find nothing in the . whole: ,
'%a‘rrative. to show that the sanctioned increase has been provided for.: If
~.% has ‘not been provided for, T should like to know whether it is proPosed to.
. do -80.. and, if so, whether the Menibers of this Council would be given an
opport'u‘hity'.to express their opinion on tho proposals. '

“_thh these few words I resume iy seat.”f
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The Hon'ble Rao Bahadur B. N. Sarma :—* 8ir, this is the
first time we meet after the conclusion of the war, and I may be permitted at
the outset to congratulate His Majesty’s Government and the Government of
India on the happy and glorionsly victorious termination of the war, and our
cordial thanks are duo to the Civil and Military officers of the Government
of India, and to the Indian troops in particular, who have borne the heat of the
day and have been guccessful in bringing credit o their country.

. *1 think it would be wrong to be hypercritical with a Budget framed .
under semi-war conditions, an%l it must be duly acknowledged that our new
Finance Member has had a very hard task ; he must have had a particularly
bard task in inducing Mis Exccllency tho Commander-in-Chief to agree
to a reasonable scale of military expenditure. But, however, that may be,
our thanks are due to him for the courage with whioh he has given relief -to
the middle class tax-payer by raising the minimum of income-tax. We have
also reason to congratulate him upon provision heing made for asocrtaining
the water-power resources of the country and for the sugar bureau which has.
been started. It augurs well for the industrial deyelopment of the country.

“ T am one of those who believe in a very rapid railway expausion of the
country, and in expansion being acoessary to open up vast tracts of couutry
which-at present are absolutely untilled, uncultivated, and are waiting for
the hand of man, I, therefore, congratulate the Hon'ble Member upon the
foreshadowing of a large expansion of railway activity ; but I deeply regret
that side by side with this rapid development of railway activity, the Govern-
ment of India has not been able to find money for irrigational cxpansion, I¢
is absolutely neccesary that we should have more food, that we should have
more staples of commeres, if our railways are to he useful ; and I hope, there-
fore, that equal attention will be paid to irrigation. A good deal of criticism
has been levelled at tlie railway provision in the Budget, and I myself have

iven notice of a Resolution that the expenditure should be reduced by 5 millions.
hoge to be able to meet that position to-morrow when that Besolution comes
on ; but having regard to the remarks which bave fallen from the Hun'ble Mr.
Ironside, I feel it absolulely necessary to deal with its main outlines at the outset.

“ Bir, after due allowance is made for the desire of the Government of India
to make up the arrears of the last few years, it cannot but be regretted that
they have paid undue attention to this sphere of activity. What are the

" faots P 'We find that the total amount of money slpent 8o far upon rolling-stock

has been, up till now, about 61 orores, excluding, 1 think, minor railways and
the Bengal Nagpur Railway, for which I have not been able to find figures,
What do we ask for now ?  About 17 crores is proposed to be spent this year
on rolling-stock alonc, or about 26 per cent. increase in ono year. Having
regard to the total amount spent upon this onc branch of railway activity -
since the beginning of the railway system, I would ask is thers any necessit

forit? I hope to receive an answer to that question. I know that somo ni{
ivay systefns have been oruelly starved, including tbe Madras and Southern
Mbabratta Bailway system, which had only 9% lakhs to show against 61
crores, and we feel the effecls thereof every day. But all the same when we
are speaking of all Indis, it is necessary for the Government to show why they
want 80 much 1s 26 orores plus 9 crores shown under working expenses, but
which is really capital expenditure; that is, our real Budget would be ahout
36 crores of rupees. Now, let us see if there is any justification for this ? It
has been said there is an enormous expansion of railway traffio. Trus, but
under abnormal circumstances. I find—I hope I shall be corrected if m

figures are wrong—1I find on turning to the statistion of 1917-1S that the total
carriage of goods on all railways in 1918-14 was only 82,662,000 as against
85,766.900-—that is, there has bcen an expansion of uf;ont 3 per cent., while
thmrmcipal commedities were nearly the samo about 67-4 million tons.
1 where the difficulty comes in ; the diffculty is that whercas in 1818-14
the average -length which a ton of goods went was 185 miles, on account of
war oontingoucies the same ton of goods had to Lo carried 245 miles and
hence all our trouble, Therefore the reform should be in the direction of.
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pooling the resources, if possible, and trying to reduce by mmeans of expansion
of the shipping traffic if neccssarg' the need for carrying goods over such rp
enormous length, Again, I submit that the total train milesge whieh
was 166,276,000 miles in -1913-14 was only 157,086,000 miles last year and
that there has been really mo growth in the total milcage that has been run
by these railways. I have not taken tho Government railways separately.
If these facts are in the main correct, it would secin that there does not seem
to e sich a vast necessity for improvement in that direction, but for a

reorganisation if necessary. But I think as a layman most of thess inferences -

may be wrong, and I therefore make these statements with due timidity,
am{v I hope that there may bo an explanation given in respect of these matters.
“ Again, 8ir, what does the Railway department propose to do ? They
propose to olear the arrears of four {)ears virtually, In 1018-14 and 1914-15,
there used to be an expenditure of about 14 crores or £10 millions roughly
oach year ; that is, 60 crores'would have heen the proper item in four years ; we
spent only 25 orores, therefore 35 crores have to be made up and it is Proposed

to make 1t up this year by 20 crores treating the ourrent expenditure as 15,

I rospectfully ask as to whether it is not a very ambitious programme, espe-
cially having regard to the fact that we are in very unsettled trade conditions
and we shall purchase possibly for a rupee one-third of what might have been
purchased prior to tho war. Therofore, I think, it is false’economy in a yoar
of high prices and unscttled trade toembark upon such enormous railway

expenditure. May I also respectfully put another question, whether the .

Government of India might not have foreseen this expenditure ? We know
that waggons are being built in India. What steps have been taken during:
the last four years to forcsoe the enormous expansion that womg
be necessary to mect India's needs after the war in the way of the development
‘of-our existing waggon building resources? I would like to have an answer to
--that .question bocause it is being ssid, and unless justified, I think, rightly,
that the Government of India wish to meet the trade difficulties in' England in
putting such large orders, whereas an expansion of irrigation activity wounld
.not help the trade. I have read that in ourrent literature. This sort .of
oriticism is being levelled ; I think it is unjust oriticism and that the Govern-
‘ment of India would be able to.answor that criticism. _

“ Well, 8ir, to pass from railways, this Budget way bo characterised as
being an orthodox army-railway-service Dudget. I will first deal with tho
revenue head before I go to the expenditure side. I gave notice last ‘year and
the ycar beford and this year of a Resolution to rais the dufy on beor. It is

da,. 6p. a gallon in India, whereas it_ranges from Ya. 6p. to Rs. 3 4a. in -

England, £1 fs. to £5 per 86 gallons I think. If, therefore, we increase
our oustoms duty on beer we can expect an increase of revenue of about 80
lakhs, and I hope, therefore, that the Government will, unless there are very
grave reasons to the confrary, see their way to bring this customs duty into

Iine with what obtains in the United Kingdom. It may be that it is feared -

‘that the soldier would be hit hard, but we must remember that the soldiers’
emoluments and the officers’ emoluments have heen enormously increased and
brought into lice with wha they are in the United Kingdom, and I therefore
89 no reason for any objeotion boing validly raised on that account in the
future,

“Then the other item is with regard to opium, I received a tolegram as
I was coming that the Governmaent of fudia has been unnecessarily sacrificing
revcnue. It may be that the telegram is an idlo one and that there is ‘abso-
lutely nothing in it. Tt says that the price of opium in Ohina is soveral times—
fifteei times, though this may be a gross ~xaggeration—of what it obtaing in
India..: If so, I gopc that the Government of Tndia will try to sccure a better
opium rovenue, and estimate it al o higher figure than what is to-be

 found- in t!0 Budgetb............

The Hon'ble Sir James Meston :—* Will the Hou'ble 'Membe,
kindly tell me the name of the sender of that message P’

-~
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- The Hon'ble Rao Bahadur B, N. Sarma :—* ‘ Limpin
Khaki’. 1 am sure the Hon'ble the Finance Member would be only teo carefu
to indulge in any unnecessary sacrifico of rcvenue, but in order to reassure the
public that everything is being done I have ventured to make this statement.
Of course, Government have entered into a contract for future deliveries and
there may be no possibility of extraoting a larger revenue under that head.

“ Coming to Customs, may I make a romark. Possibly there may be an
explanation. The estimates foreshadow the prohibition of silver imports and
also perhaps of gold. I think those artificial restrictions und limitations will
still ¥xe1rther complicate the owrency problem, are opposed to Indian iuterests
and I hope they will be removed.

“ The fow observations that I have to make with rcgard to expenditure
would be that, with regard to the ‘Army, we may havo a oclearer statement-
iu future as to the various heads under whioh there has been inorease
which a layman can understand. I find that under the head ¢Miscel-
laneous ’ in 1918-14 we. had only 28 lakhs; it went up to 33 crores last:
yoar and it is 21 orores this year. It is a sink into which anything can
be dropped without anybody observing it, and I hope that in future
the details of the miscellaneous expenditure will be explained and that
they would be arranged undor some other head. It seems fo me, Sir, that
we should as soon as possible revert to a normal rate of expenditure, and if
the League of Nations is to be worth the scrap of paper on which it may be
written, we hope to see large reductions in the military expenditure. I sue that
my optimisin in the matter is to a certain extont justified inasmuch as Mr.
W’;nston Churchill hopes that the deoisions of the League of Nations will enable -
the reduction of the British garrison in India. e find that with a diluted
currenoy in Europe very large salaries and emoluments have to be paid to the
Britisher ; we cannot hope to get the article cheaper ; and when that is so, I
‘think it is our imperative: duty having regard to Indian poverty to reduce
"the Brijish garrieon and improve the status, pay and position of the Indian
soldier and the Indian officer. On this point I may be permitted to refer to
just one observation of the Hon’ble the Finance Member that we shopld re-
member that we do not make any very large contribution to the Navy. May
I say, Sir, that so long as we are merely exporters of raw produce and import-
" ers of manufuotured goods and our goods are carried in foreign vessels, there
is no meaning in saying that our commerce is proteoted by the navy. Goods
are brought to our shores by people who wish to sell them, and 1 do hope that
there would not be any talk of the navy proteoting our commerce so far as
-this aspeot of the question is concerned and indirectly raising the mili-

tary expenditure and military demands on the ‘Indian Empire.

“I may -also add that the loyalty of India during a period of great crisis
shows that thore is not the slighest need for panic and that.the Government
of India can cp.rr/y ‘on the administration with a very small British garrison
.and that peace oan be kept. In these circumstances, the burden of camying
on an eastern Enipire should not be placed indirectly on India. The Hon'ble
thc Finance Mcmber has treated this as a transitional year and avoids the
“obligations of both the old and the reform régimes. Under the old or the
‘existing régime care was taken to limit military expenditure at least within
the limits of land revenue and to provide even {o some limited cxtent out of
the Imyecrial sharo for edacation and sanitation and such other objects. Under
the new reform proposals approved by evorybody the provincial revenue
would have been impraved by 201 lakhs pius 104 lakhs, or 375 lakhs in all.
+The normal growth in land revenue and court fees, judicial and excise, together
~with 201 lakha minus income tax would bass brought about the result. That
“surplus is now abrorbed in Imperial cxpenditure. ‘The true Imperial surplus has
“heen lﬁnored; it would be nearly 1'3 millions under the reform proposals, even
.with the present large nilitary expenditure. We hope that the expendituro will
not b larger than '525 millions, and that several millions would be available
*under the tfue Imperial head for productive expenditure. This year I find that
180 lakhs have beon tuken for demobilization charges and 120 railway “capial
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ex{mnditnre met from revenue. This will work out that moro than 10 orores
railway expenditure are being met’ from revenue. I am not criticising that
as bad policy in a year of semi-war activity, but J think this should' be borne
in wind. My remarks are made with a view to a proper distribution of
burdens us between the Imperial and Provincial lixchequers. -

“The provision for unconsidered, unapproved heads under the head of
unforeseen contingencics sins against the true canons of correct budgetting,
¢.g., in military expehditure and otherwise, such items have been proviﬁed for.
This prevents the need for future consultation let alono approval; supplement-
ary budget provision should be resorted to if necessary; such contingen
provision is unnecessary with the introduction of the treasury bill and currency
oredit manufacturing systems. The treasury- bill system is liable to grave
abuse unless immediate, lagislative control 'is provided for. The omission to
provide for the Binking Fund with the £100 millions contribution for which
special provision was made in taxation Aots is a grave departure from correct
wmethods, whatever may have been the need for such omission; the omission
violates the spirit of legal- cnactments iwnposing taxation. I realise that
it is not usual to earn.ark revenue, The centre of Indian finance must be
Delhi, future obligations should be disoharged .only here even assuming the
possibility of friction and inconvenience in the initial stages ; stores and supplies
should-be delivorable and payable here. The trade rotdrns testify to the large
excess of exports over imports; the growth and volume of imports can be
regulated as hus been done in tho intercsts of the nation, as has been done by
all nations, and there is no need for the location of the gold standard reserve
in London, Its extent should-be inquired into; the reserves must fruotify
Indian trade and meet Indian commercial monetary needs. - Bilver needed for
currency should be purchased in India’ The silver currency coined during the
last_ few years amounting to 120 orores, is costing the people 6% orores
- at+6} por-cent. and economy could vasily have furnished supplies' for eduocation
“and sanitation. We are moving further away -from the gold ourrency and
possibly a gold standard, and we shall have to adopt tho ‘recommendation - of
_the: British - Currency Commission. = Bilver tokens should be legal ourrenc

-only up to & certain limit ; at any rate the problem should be considered it
 a view to meet Indian susceptibilitics and prejudices. We have expanded the
ourrency based on British credit, the pioblem of expanding Indian credit based
oun India's resources must be thought out. Just as Railways were built with
borrowed resources, so should the schemes of sanitation and eduocation . be
financed if necessary. The lossof 2 per cent. of the population owing to
inflienza means when capitalized at the low figure of Rs. 60 per he¥d. per
aonum the-loss of 600 orores. Iand, opium, salf, forests, water,
_railvays have been nationalised, so should marine and aerial shipping. -
! strongly plead for the nationalisation of Indian shipping, because there’
.seems to be no other chance of getting Indian shipping. It is a sad comment-
afy.- on our existing systsm of government that the growth of ship[ﬁin'g in -all
‘couintries except our own should be regarded with equanimity. The Budget
. should have provided for State insurance of Indian shipping. Thisis the duty

of Governwent.......

e 'I'he Hon'ble the Vice-l;reSident +—T raust remind the Hon’blo

Member that he has spoken for 25 minutes already.”

* The Hon’ble Raq Bahadur B. N. Sarma, :—*“ I shall conclude
in two minutes. The fpiassmge in paragraph 8 of the Narratwe fmeahadowg a
".'p'bliéy ‘of Imperial prefercuoe. India should be recognised as a separate nation
in the same sense s tho self-governing dominions are among the League of
Natious, and should have similar fiscal freedom of action. 'The ccnsequonces
ivould otherwise bo disastrous. Tho London Chamber’s recommendatiods  of
_revenue . duties up to 20 per oent. at least should be clourly recognised. .
‘Tmperial preference would mean costlier imports and less money for” exports.
“That would be the real meaning of .that. T hope thet will be realised and
that India's battle will bo fought out beforo the League of Nations and before

-
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the British Cabinet Ihope tho same delicacy will be observed by other
countrivs with regard to Indian industrial devclopment. Our industrial
condition has never been good and it is wocfully backword.

“ T have ouly one word to plead for Madras. Wofind that wheat and rice
are selling in parts of Madras much dearer than in England. Ihad to buy wheat
at 8 lbs. per rupee hereas in England itis cheaper according to the statistios

that have been furnished to me. Ithope, thercfore, the¥Food Controllér, if he

is still to be retained, and the Railway Department will see that we gob at least
enough to eat. I know personally that in some places rice is rot to be had and
has to be doled out in very small quantities even when the money is forthcom-
ing. Thisisa very serious matter, TheMadras Government's proposals with re-
gard to famine conditionsand the Government of India's proposalsin the Budget
seem to ignore it altogetber, and it is my duty to warn Government againat
the grave crisis impending in Madras, I have not recommended any reduction
of taxation, sim({)]y because I hope that the extra resources would be utilised in
meeting the eduoational and sanitary needs of the country. The Budget
demonstrates, Sir, the impcrative need for larger imagination in the states-

* manship employed in the Government of India. The recognition that the

machinery has become ineflicient, is unfitted for future needs that the margie
of efficiency is too narrdw to carry thc burden of coming years is necessary
for progress....... :

The Hon’ble the Vice-President :—* I must remind the Hon'ble
Member that he has greatly exceeded the two minutes he asked for.”

The Hoh’bie Rao Bahadur B. N. Sarma :—-‘Ipray, therefore,

for greater oo-operation befween the Government and the geople in order that

we may oarry the common burden upon our shoulders with greater ease and

freedom.”

I submit that my speech may be taken as read.” S

The Hon'ble the Vice-President:—* Mr. Ayyangar's speech
may be taken as read.”

The Hon'ble Mr. K. V. Rongaswamy Ayyangar i—
“ My Lord, the first noticeable item of the Budget is the excees profils tax.
During 1017 we were assured that the 100 millions would be the ultimate
contribution from India.' We belicved it. Then we were. told our frontiers
were in dangor and only if the war continued, the Governwent would require
another 45 willions. We lelieved it. Another assurance was that if famine
conditions prevailed there would be no contribution. - This also we belicved. The
war has ceased, famine conditions exist ali thrqugh the country; there comes .

-now the excess profits tax. , It is not o war profits-t3x, peace having come;

and retrospective taxation would be against all established principles. The
industries utilised by the Goverument for supplying the materials of war
have, it would appear, an undeniable claim on the support of Government, and
should be generously ercouraged at least to ensure future co-operation if not to
ropay obligation. If these industries arc relieved of their legitimate gains now,
as proposed under the excess profits tax scheme, future’ co-operation may be
gravely endangered, whereas the abandonment of fhis objectionable feature is
sure to lead to the most desirable results. What a soldier did lo win the war

_ by his physieal work the industries have done in other ways. There should be

no invidious distinction between thoso who co-operated with the Government
in winnizg the war. Asit is, it appears, that you give with one hand and that
you take away with tho other. 'he industries and the upper classes bave beon
subjected fo progressive income-tax, the super-tax, tho imposition-of railway
surcharge, an- all-réund import duty and special export duties as on fes, julo,
eto., and the imposition of controlled rates.  Would the Government care to
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share the loss, if it proposes to share the profils to sustain the principle of
quasi-partnership ? The very people “R\o are -proposed to be taxed also
lost very heavily this year, and to ask the loscrs to pay the excess. profits
duty from what they earned once appears to be very oruel indeed. Unless
their plants are seized the collection of excess profits -tax would hardly be
accomplished. The Jast Industrial Conference held during the Congress weck
was guided by men of sound sepse and sober views, and in their considered
judgment this tax would be a death-blow to the native industries. Will the
Railway companies be taxed since they have profited much and expended
little ?  They have earned a good deal owing to increased railway freights.
Apaiu, should not holders of war bonds be taxed, because instead of a 83 per cent.
interest whioh they would have been getting ordinarily, they are getting nearly .
6 per cent. and these are also exempted from income-tax ? The prinociple of
excess profits tax does not seem to be based on equity, but only on the idea of .
taking money from where it is found. The Government, pne fears, are uncon-
sciously training the people in the present day Russian ways by their hostile
attitude towards tho wealthier classes of India. I have urged this point when-
ever the Gqvernment introduced such measures as the super-tax and the income-
tax with proportional rates. I foar the Government' are sowing the seeds of
socialism all too unconsoiously, and I shudder to think of tho harvest we shall
have to reap one day. Avoid the wind if one would rather not raise the
whirlwind.
' Railways.

- “Then the only alternative for the Government to save the country from
the excess profits tax will be to reduce expenditure on some of the extravagant
items. In this respeoct, the item that appears grominently in the Budget is the
heavy allotments to railways, This may be reduced by 8 millions for this year
and 3 millions for the next year. I consider this item to be wholly extravagant,
for the existing railway companies do not appear to be constituted in the
. interests of indigenous industries, and the Government has hardly shown a -

‘sympathetic attitude towards the ncwly started railway companies managed by
‘Indians, I know of a case in Southern India where some enterprising people
started & concern, collected funds, and purchased rolling-stook for the purpose
of working a line which was ready for the objeot and for which the foreign
company which had constructed it for the District Board could not find the
necessary rolling-stock. The District Board sanctioned the working of it by
the indigenous railway company, but when everything was ready, the Railway
Board refused sanction. The Indian company had to suffer heavy loss thereby,
‘though it has been promised that their claims will be considered after the war
-is over, They have to wait and see what treatment will be accorded
to them at the hands of the Government now. In such ocases
Government should readily come to the help of the people who have funds
veady at their disposal to work out branch lines, and during these days whon
war loans have to bo pumped up at a pressure, the Government will be strength-
ening their hands also by taking in the funds so willingly contributed by these
branoh line promoters. In t‘ﬁo small concern I have mentioned above too
many precantions and safeguards were placed in the way, alleging that it was
only for the benefit of the comsgny “that the working was not sanctioned.
Had sanction been then avocorded, we should have found now a line well
managed by Indians, and it is highly probable that the enterprise would have
oncouraged further ventures in the direction of railway entorprise. Though the
apirit of ontorprise-has been damped for the present, it is not too late to rectify
‘matirs and resuscitate the said company by eanotioning tho working of the
said line by them, thus providing a channel for their jdle capital which can be
‘utiliset for this purpose of - the Stato, -Now itis geoorally believed that -
railways are extravagantly financed while irrigation works are strangled.

Irrigation.

.-.’f .." Impoﬁant irrigatibn sc_hemes. do not receive the attoation. from the R
Government which they deserve. The one item of "the irrigation project—
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particularly concerning iy division—-is the Cauvery reservoir projoct enumerated
in paragraph 67 of the Narrative of the Hon'ble the Iinauce Member’s
Financial Statement.  He says that the project remained under tho consi-
deration of tho Government of India. By t};at I take it that the scheme has
%one out of the hands of the Government of India having heen sanctioned.
ut it is a pity no allotment has been made. 1t is not only intended to store
water for morc oultivation, but they provide for the complete control of the
present fluctuating supplies of the Cauvery Delta system. After the award in
favour of the Mysore Government as regards the arbitration in the Kannam-
bady projeot, this Metur project was urged as the most important and urgent
item by tbe inhabitauts in the Oauvery Delta: and no relief has yet cometo
them, Had the Government only cared for the improvement of irrization, they
would not have been faced with such an appalling distress as the present
famine. Evenif the rate of return by the outlay on irrigation be less than
that of the railways, the enormous outturn on raw produce will immensely
benefit the people. - .

Famines. .

“It is very unfortunate that the country is now experiencing ono of the
soverost famines. Even after passing away of 6 millions- of men from influ-
enza, it is strange that the country should not be able to sustain the surviving
population. It is a wonder that it could not protect even-the. depleted popu-
lation. The ravage of influenza was considercd to be onc of the most calamit-
ous scourges, but now after the appearance of famines, that fell diseaso is
perbaps to be comsidered a dispensation by some hand to limit the ravages of
famines in India and abroad. Had some consideration and® restraint 'icen
observed in the rash export of food-stuffs from India, the extent of devastation
by the famines might have been limited. That the richest of agricultural
ocountries should not bé able to fced its own poEulation is an irony of fate, a
parallel to which would be hard to find. A slight delay in monsoon drives the
people to death. And when is the Goverument going to save and protect the
population by prohibiting the exrorta of food-stuffs wien it is 80 “much needed
for the producers ? And when is the Governinent going to change their existin
Plicy in the matter of showing economy in extending the irrigation schemes
'hese famines do not testify to the good administration of India and honest
handling of her resouroes. ' .

Ta.xabla minimum raised to lwo thousand.

“One innovation in this Budget is the remedying of the long-pressed-for
reform by-the vociferous s:gtion, _that is raising of the taxable minimum from
R1,000 to 2,000, Though' this subject has been a plank in the platform of
the Congress for a long time, it does not appeal to me as there are the poorer
people whoss relief should claim the- attention of the Government before the

.urgings of the classes whom this measure seeks to- relievs. o be sure one
whose incomo per month-is between 80 and 160is by far richer than the agrioul-
turists whose average incorue is not above R80 to 160 ayear. Had the Govern-
ment first sought to remit in this famine year the agricultural rental to the
raiyats whose income is'not even a 12ih or a 20th of those income-tax-payers,
I would have hastened to congratulate the Hon’ble the Finance Member on
his Budget, This mneasure seems to be designed to relieve mostly the Govern-
ment employés whoso remuneration should have been otherwise increased had
not this measure been pezssed. It is obvious that no relief is provided for
the classes which richly deservo it, aod one attempt is made to appeal tothe
imagination of a limitqd number of literate persons. .

Salt.

. “One of the ways that will really lizhten the burden of all classcs is the .
abolition of tl.c salt duties. -. Last ycar too I pointed out that the (overnment,
by adopting auction®sales, were consciously inflating the prices of salt far
beyond the monopoly that is due to thew. What is the use of supplying
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an eye-wash by establishing depbis in stray municipal areas for selling the
commodity at lower prices when the price of salt is* inflated in other ways.
‘The bulk of the Eeople will have to pay the inflated priccs. I once moro appeal
to the Counoil that it shonld not adopt the ways adopted for purposes of
liquor shops by anctioning the sales of stock at the hands of the Government.

Currency.

. “In the matter of curreney we should have given consentto unliwited
issue of currency had the reserve fund held been invested in Indian Banks to
go to help Indian industries. In other countries curréncy reserve funds are
held within their territories and go to help their own industries. In the
absence of such a system we should say thus far ‘shult thon go and no.
further.” Here then I cannot brush aside the threat contained in the - Finance
Member’s statement in paragraph 74 which forebodes that on some future date
the passing of some such Ordinance, as a year ago was in existénce in Btraifs
Bcttlements (which provided that currency notes were not sure to be encashed)
will become inevitable. By such a measure the people will lose all confidence
in.the Govérnment, and I have to warn the Council against it before any
action is contemplated in that direotion. In faot I apprehend undesirable
results will follow even by the publication of such a hint.

Third war loan,

" “Even last year I had to risk the displeasure of .the Financo Member for
suggesting to him to postpome the issue of the second war loan to a more
suitable occasion. I, therefore, to be consistent, should objeot to this loan
coming &s it is in the most unfavourable circumstances. But the fact that

" this loan is raised only to pay off former debts causes me not to raise my finger

dgainst it. This means that the-money is changing hands only. I should nob .
at the same time keep quiet without placing my honest views before the Counoil,
that no more amourt than is required to pay off past loans need be taken. from
the investors. In these days of famines and-the high cost:of living, overy-

‘cautious measure should be adopted in the matter.of-leans that aré to be floated.

. The percentage is already high, and I agres with the Finance Member when he

eays that 6 per cent, interest on loans is an unreasonable amount for the Gov-
ernmont of India, The Government paying the interest in currency notes will
find it easy to pay higher interest, while the inflation of the'rate will seriously

- handioap industries and other concarns.

Temple allowancs.

~ «Before concluding I cannot but insist on my old old demand of the
refund of temple allowance. I was asked by the Hon'ble the Howe Member

‘to refer the matter to the Local Government, and one of my: friends, the

“Hon'ble the Raja.of Ramnad, sut an interpellation there, to which the reply

. was they had no details on han

e

) " I have been repeating my complaint in this
matter for the last three years, and since the Government will be only doing a

o : bare_, justics by the refund of the temple propertics ali:{)ropriated by them—1

" shoyl
~for the refund of. their dues,

say misappropriuted—I would request an a

otment in the Budget

Transfer of heads.

“Then I have to bring to the notice of the Council {wo of the items in the
Budget that should have come under different heads. Under land-revenue

.item the purchase of land in the United Provinoces for rewarding Indian

soldiers who have distinguished themselves in the war comes to 525 luklrs,
This should not be under - i!ie head expenditure on land-revenue. Will it not
be more appropriate to put it under Military expenditure? Then in another

~ ... instancoe in the matter of -geneéral administration 132 lakbks comés nnder cost

for advertising Tudian 'war loan. The sdvertisement offects much change in
the policy of the. paper, and so I would advise that a portion of this sum nay
bep aoeg under the heading ¢ department political * that subsidiscs papers.
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“ Bofore concluding my speech, I should like to place & suggestion boforo
this Council, and it is that the Government of India be requested to convey
India’s thanks to Lord Reading, as well as to the Government of the United
States of America, for arranging to place an appreciable quantity of silver at
our disposal at & time of orisis.”

The Hon'ble Sir G. B. H. Fell :—8ir, I should like, with your
permission, to intervene for a few minutes in this discussion in order to
comment on certain aspeots of the Financial Statement, relating to military

oxpenditure, which have been the subject of comment by previous speakers.-

I need not detain the Council with any general remarks upon the high level
of military expenditure, because in tho first place that matter was dealt with in
the speech of the Hon’ble the Finance Member introduocing the Finanoial Btatc-
ment, and in the second place, as almost every speakér has recognised, the time

- has not yet dome for a reduoction in the soale of our military exponditure.” As

my Hon'ble fricnd Mr. Surendranath Banerjea put it, the conditions are not
yet normal; and he gave utterance to a sentiment, which Ifeel sure will be
echoed by every Indian non-official Momber of this Counsil, namely, that no
educated Indian will grudge the nilitary expenditure which isincurrad for the
safety of India and for the safety of the Empire with which India is so closely
bound up. The time has not yet come for the recommendations of the Peace
Conference to have a practical effect on our scale of military expenditure in
India ; and it is unlikely that the military advisers of the Government of India
would ever oare to rely, as the Hon’ble Mr. Sarma has suggested, on the
efficacy of the League of Nations to safeguard our relations with our turbulent
friends across the frontier. '

“ My Hon'ble friend Mr.'Banerjea vory naturally ocalled attentionto one
artioular feature of our military expenditure, both in the ourrent year and

- 1n the next year, namely, the bonus granted to British soldiers of all ranks;
‘and he said he would be glad to have some details with regard to that item.

Well, 8ir, as this Council is aware, in all matters relating to the emoluments of
British soldiers in India, we merely comply with whatever scale may be in
force in the rest of the Empire. And in order to appreciate the significance of
this bonus, I think it is necessary to,§lanoe at the conditions with which His
Majesty's Government found thomselves faced on the signing of the Armistice.
When hostilities terminated on the Western front, perhaps somewhat sconer than
bad been generally anticipated, the whole of the manhood of the British Empire
‘was in arms, all exoept those who were wounded or injured, or were tooold or in-

vy

firm, and those who were employed on other work of national importance. His |

Majesty’s Governmnent, then, found themselves confronted with two problems—
firstly the problem of how to retain an army sufficient to maintain our strength
during the troublous period of pcace nogotiations; secondly, the problem “of
how to demobilise those men who werein excess of our requirements. There
was a natural desire on the part of the large number of men who were not
soldiers hy choice of profession to return as soon as the fighting ceased to their
homes and to their natural pursuits ; and that desiro perhaps was accentuated
by the knowledge that industrial wages were already very high and were likely’
to go higher, and by the fear that if they did not get home at once, others
might securo the places which they coveted. Oonsequently, ‘His Majesty’s
Government decided to select a certain nuwmber of men, ohiefly from the
younger men and from those who had rendered less army service
than the others, to he retained in military servios in order to fill the
active ranks of the army during this period, that is {0 form the armies
of occupation on the RKine'an in the North and in other theatres, as
well asthe garrisons of the United Kingdom and India. "o these men, they
felt that some pecuniary compensation was due for the speocial demands made
on them. Consequently, they decided to grant them, as a temporary moasure,

“increased “emoluments.in the form of a war bonus, which is the point about

which my Hon'ble friend Mr. Banerjes has inquired. Thijs bonus is granted

to all British ranks forming the armies of occupation and the garrizons of
the United Kingdom and Tndia, with effect from the 1st of February 1919.
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“Then, as regards the problem of demobilising the others, there are
obvious difficulties in getting rid of four or five million men at once.
They can only be demobilised subjest to the limitations imposed by
tbo capacity of the stcamers and the railway sorvices to take them
back to their own homes aud by the time it takes to seftle up their acoounts.
Consequently, with regard to this olass, that is the won whom the military
authorities no longer required and wished to domobilise, they decided to
grant, not a bonus on the same scale as was granted to the men rotained in -
the armies of occupation and the garrisons, but & bonus on a lower scale. This
lower scale is, however, to come into operation on the 1st of May 1919, instead
of the 1lst. February, and we have again this difference, that it 1s not paid as it
aoorues but is paid in arrears on the men's release from military service.

‘ “ Now, it is olear that the problem in India is in some ways quite different
from that wbich confronted the Government in the United Kingdom. In
India we have men in territorial and garrison battalions many of whom have
been here for over four years; and they naturally hoped and expected that
they would go home very shortlti after hostilities ceased. Owing, however, to
the shortage of shipping and other difficulties, it will not be possible to relieve
all these men before the hot weathor begins, and it becomes impossible to
transport troops through the Red 8ea, Consequently, the War Office bonus
scheme has been applied to India with this difforence, namely, that such men
of the British Army as are in India at the end of the present trooping season, *
snd have not been sent home before the hot weather, will all be treated as form-
ing part of the garrison in Indis, whether definitely selected for retention in
military service or not, and will receive the full bonus with retrospective
effect from the 1st February, and not only from the 1st May. -

“8o much with regard to tha bonus, which, of course, has added a very
large burden to our military Budget, both this year and next yoar. .

“The Hon’ble Mr. Banerjea, after referring to the bonus to British troops,
went on to remind the Counoil that he has morethan once pleaded for a
substantial increase to thie emoluments of the Indian Army. I may be wrong,
.but I had the impression that he was connecting thg two malters; and suggest-
ing that; as we were being very liberal to the British soldier, we should' be
equally liberal to the Indian sepoy. The circumstances, as I will endeavour
to show, are quite differcnt ; but Ishould like, af the risk of wearying the
Counoil, just to sketch briefly some of tho improvements which have been
effeoted in the emoluments and conditions of service of the Indian Army since
. the outbreak of this great war. The first step taken was toexamine the
pension rules. The wound and injm{ pensions were admittedly inadequate,
and beforo many months were over, they had been substantially inorcased. I
will not trouble the Council with the details; they are available for anyone who
Jikes to examine them ; but I might mention that in somo cases the pensions -
were raised by 100 per cent. 'Then, too, the ordinary pensions were raised.
Formerly a man had to serve at least 18 "yoars to get an ordinary, as distirct
‘from an invalid, pension; now the sepoy can obtain a full ordinary pension
“and at a higher rate after 15 years’ service. Very eacly in the war, the Govern-
“ment of India recognised that the Indian Arm{ was mkiz%g part in operations
and serving in campaigns such as it had never been dreameid before would fall’
‘to‘its lob. It had never beon contemplated that our sepoys would bo fighting:
in Burops, in unfamiliar surroundings, in qix'cu1u§tanccs of great dauger, great
difficulty and great har’dshin, under appalling climatic conditions and so oxi ;
and so the Government of India, with the approval of the Secretary of Stato,.
granted to all troops serving on the Western front a special field latta of 25
iex cant. of their pay, with effect from the beginning of the war. Later, thas ,
batta was extended, thongh in a somewhat modified form, to all Indian troops
.- serving in other spheres of war, with the result that overy sepoy in these
theaties, in addition to oxdinary batéa, receives Rs. 2 a month special datla, .
" '#The next stage camo in tho baginning of 1617. Throughout the pre-
coding year thiere had been discussions about what should be done to improve
“the conditions of scrvice of the sepoy. ‘The Government of India were ~{
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first disposed to recommend an increase of pay. Iater they decided that
the benefit could be given in a more convenient form and with no less
advantage to the sepoy by the grant of free rations, and as this Council is
aware, freo rations’ were given to all ranks of the Indian Army with effect
from thé 1st January 1917. Then, again, the pay of tho higher ranks of the
Indian Army, above the sepoy, was also raised with effeot from that date.
I may mention that the cost of the grant of free rations -to the combatant
ranks of the Indian Army alone added 60 lakhs, or £400,000 a year to the
military charges, at the time thoy were granted. At tho present lime I should
think the cost is at least 50 per cent. higher. The scpoy, of course, does .no

suffer in the least from & rise in prices as he gets froe rations. .

“ At the same time the field baéta (not the special balla to which I have
just referred) was increased, in the oase of the sepoy, from Rs. 1-8 & month to
Rs. 6 & month; so thata sopoy got in addition to his pay and free rations not
only that Rs. b but cither 25 per cent of pay in the ‘West, or Rs. 2 a month in
Mesopotamia and other war theatres. Then, in June 1917 a recruniting bonus
was given of Rs. 50 a month. 'That, of ocourse, was a temporary measurc,
undertakon with the object of attracting recruits; but it must be {aken into
consideration in estimating what advantages the sopoy of the Indian Army
has recoived sinoc the war began. Similar reoruiting honuses were also granted
to the Transport drivers and to men of the Army Bearcr Corps. Then, again,

"a year later, in Juae 1918, further conocessions were given, which took the
form, not of an increase to the recruiting bonus, but of a gratuity of Rs. 15
to each sepoy on completing his recruit’s course. 'That had the double
advautage, firstly of attracting men to enlist and secondly, of inducing them to
become efficient in the shortest possible time, which was a matter of
the greatest importance at that time. At tho same time, there was sanctioned

~for the whole Indian Army, for new and old soldiers alike, a special war
bonus which, in- the case .of the sepoy, represents Rs. 24 for-every six
months' servioe, paid in arrcars, or Bs. 4 a month, 8o that when we
arc oonsidering the question of the war bonus recently given fo the British
Army, I should like the Counoil to realize that a war bonus was given to the
Indian Army long before it was given to the British Army. .

“ Again, in the case of the non-fighting men, considerable improvements
have been effected. For instance, I have already mentioned that frev rations
were given to combatants; they bave also been extended to certain iransport
personnel, mainly mule drivers, and to men of the Army Bearer Corps and
Ordnance lascars. Tho pay of the Army Bearer Corps has been increased;
50 has the’ pay of animal transport drivers. The pay of tho lowest grade of
military sub-assistant surgeons has been increased from Rs. 85 to Rs. 60 a
month. I will not weary the Council with an account of what was
done for other non-combatant olasses, the various so-called followers, menials,
cte., a'l of whom have received very substantial inoreases of pay since the

war began. '

“ Another direotion in which the lot of the Indian eoldier bas-been very
much improved has been in respect to his olothing. .The system hitherto in-
force was for Government to pay a certain sum of mouey to the regiment '
when a man enlisted, and this sum was supposod to provide him with all his
kit,—his clothing, uniform and so on ; amr he got in addition a small quarterly °
allowance for its maintenance. As soon as war -conditions began to affect
prices, Government recognised that this might be hard npon the sepoy; and
s0, in the first place, they allowed all these requirements to bo sull;plied from the
Army Clothing faclories at pre-war rates, so that the recruits should not suffer
frora the rise in prices. Lalor on, they substituted a system of free issues
of clothing for the system of kit mcaey, and latterly, in the last few
months, they have also introduced a scheme under which tho sepoy gets all
his - replacements - of - clothing in kind, instead of having to mect them
out of an allowance, which may . not, in certain circuinstances, be adequate for
the purpose. 8o that he is relioyed of all risk of loss and all saxiety in this
respect. Trstly, another direction in which very much has been done and is’.
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heing done for tho sepoy and the Indian officer jsin conneotion with the soala of
accommodation and standard of comfort, 'Their lines have been very much
improved. If any one has the curiosity to examine our Military Works expen-
diture figurcs, I think he will realise what a great deal is being done in this
direotion. Large sums of money are given every year towavds the improvement
and rebuilding of Indian-lives and the improvement of Indian hospitals .and
tho introduction of the Station Hospital soheme,

“I have endeavoured to show that the sepoy and the higher ranks
have already benefited very largely during the war. Their conditions of
sorvice have been very much improved. But 1 should like Lo point out that it is
not really necessary or desirable to atteinpt & comparison between the bonus
which has recently heen given to the British Army and what has been done
for the Indian Army. As I have cndeavoured toshow, the bonus to the

" Dritish service was intended principally as a compensation th men who had
the misfortune not to obtain release from military service so early as they had
hoped and consequently were handicapped in the race forwoll-paid appoint-
maents at home. Be[qn the case of the Indian Army, there is no such necessity.
All the men can be absorbed at once and without diffioulty into the agricultural
and"industrial life of the countxy. - ' ‘

“Under our voluntary recruiting system we have raised all the men we
want and more. The responsc has “been magnificent; and our difficulty now
is to get rid of the surplus men. It is not as if they were anxious to leave the
ranks;'in many cases they are most unwilling to do so, beoause they are better
off where they are; And so there is no obligation on Government to frame
mcasures to induce them to stay on, as in the case of the British service.

“In the malter of demobilisation, too, the Indian soldier is being very well
treated. Hoe is given a month’s leave on full pay after he is discharged and is
Eaid up in advance; ho is allowed to take away with him most of his olothing,

is boots, his funio and so on. ; .

“ A scheme is under consideration and will—I think I maysay without
impropriety—almost cortainly be sanctionod in a very short time, for the grant
to the ranks of the Indian Army of a war batta, at a cost which I estimate will
not be less than 1} million pounds. .

* I hope, 8ir, that I have succecded in showing that this Council need not
fear that the Government of India have beon unmindful of the welfare of the
Indian sepoy aud other allicd olasses. I think itis clear that they are bettor off

_ than ever before ; and in proof of'that I may mention that competent authori.

" ties say that in the villages from which the greatest numbor of recruits have
been obtained, there is more money than has ever been seen there before. -
Money has poured in from the front, from the units, and from the depdts. The
men have had plenty of money to send to their families; and they are not

,unnatwally reluctant to leave tho ranksand to relurn to their ordinary

avocations.” .

The Hon'ble Sir Dinshaw Wacha :—*“Sir, the Budget is, no 3.8 ru.
-doubt, considered to be of a transitional character, and I admit it is transitional, -
"The Hon'ble the Finance Minister himself hes said so. At the same time I
find in this Qouncil that some have blessed it and sowe have cursed it. "It
must happen like that  Those, perhaps, who understand better the trend of the
very Iucid exposition of the Financial Statement by the Mon'ble the Finance
Minister will certaialy Dless it. . I am ono of thoso who will bless it twice, It
is more or.less, I nelieve, Sir, the ignorant critic in this Council who has
oursed it; but I do not blame the ignorant critic for entortaining the view he
does., For the simple reason is that he is not well-informed; and in the Council o '
what uswally happens is that there is more of ill-informed and ignorant
criticism then informed and enlightened eriticism. Now, Sir, I hope no ﬁon'blc
Member will tax me afterwards in the newspapers with saying that Sir Dinshaw
“Wicha said this, that or the other. What I say is meant for their good and for
* the gcod of every one else. IMor instance, my friend, the Hon’hle Mr. Sarma,
last yéar, had tossy something very bizarre about the currency problems. I
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am glad to notico to-day~-and I give him full eredit for it ~that the Hon'blo
Mr. Barma las given his closs attention to a variety of subjects in a very suc®
cessful manner; hut not heing a business-man he is still not able to grasp the
subject of ourrency quite thoroughly ; though, as I bave said, I givo him full
orcc{it for the success ho has alrcady altained, awd I hope that in ten years' time
he will be fully qualificd to bo the Finance Minister in placo of the on’ble Sir
James Meston, We are going to have a national Government, andif wo
are unablo to get a competent Finance Minister in the conntry, I do not know
where we shall be ? Tt will be considered ridioulous if the Nationalists cannot
]i}lt up a successful finanocier of their -own to take the portfolio of the Finance
inister :

*« Apart from all this, which is & mere preliminary, I, 8ir,’ cordizlly associate
myself with most of what hasfallen from my estcamed and Ilon’ble {riend,
Mi. Surendra Nath Banerjea. I think, Sir, that his oxposition of the financial -

osition and the criticisins he founded on it were very sound, sound in every way.
i’ﬁnd in this place that Railways and Military expendituro bave been most frecly
oriticised-—that is on the side of expenditure : thare is something eaid also on the
revenue side over a variety of items. Well, Sir, I have been a student of
military expenditure, as most Mewbers of the Government of India may he
aware for the last 60 years. I have been a studeut of finance for the same period,
I do not think there has besn a sterner critic of the military expenditure of
Government than myself, and evideénce of that fact may be found .in the
numerous pamphlets that 1 have written on this subject and in the many
s{:eeches that I have made on the Congress platform and elsewhere during
the past 50 years. 8o I hope no one will accuse ms of saying that 8ir Dinshaw
Wacha this time is standing up for militury expenditure. I do admit at
once that military expenditure is at present very high this year,- acoording to
the estimate, it is 11 millions more than last year. Bub we have to take into
consideration the oxtraordinary times through which wo are passing. Bome
of my Hon'ble collcagues scem to think that because peaco is nigh, or the
Peaoce Conference is aitting and the war is practically over, therefore the Army
expenditure must at once he reduced. Nothing of the kind will happen..
. Personally, I should congratulate the Hon’ble the Finance Minister if he is
fortunate enough to be in a position to reduce his military oxpenditure by a
few millions next year. Considor, Bir, the menace that is at the present
moment threatening us on the North-West Frontier. Cousider the position
in the Near and lfiddle East. Consider what the Bolsheviks are doing in
Central Asia, and how the Goverpment of Indin are obliged to he in a state
of complete readiness to repel any external agression that may tako place and
to keep India quiet. I shall ask those gentlemen who are now discussing
this - military espenditure to consider Wiat would happen . assuwing that
our enemies were at the gates of Peshawar or Kashmir or anywhere else,
where should we be? Many more millions than the, expenditure we are
now disoussing would have to be incurred. Wkere are they to come from ?
I think, Bir, in & matter of this kiud we have essentially to look to this, that
the first and paramoannt daty of Government in this country is to safeguard
it from external aggression, and the second is, to maintain internal law and
order. For both purpescs, the Military as well as the Police are required, and
80 long as we are 1nourring reasonable expeaditare on both these items, I, for
. one, would not discuss it or oriticise it. Having said so much, lot us see what
the facts are about military expenditure budgetted for in the present Budget.
The military expenditure was 29-892 millions last_ year. It has now risen--
practically the whole of the military expenditurs has been increased hy 11-614
willions, which is equivalent to 4170 per cont. over last year's estimato, But,
8ir, what is this large increass in military oxpenditurs due to? Let us ana-
lyse it. . In tho first.place, apart from pay, allowances, and one !hing aund
another, the strength of the army has been increased. It may go down mext
ear of the year after; but still for the cominy finanoial ycar there is a

arger drmy than there was last year by something like 200,000 men. There
is anothier fact to be considered We bave been importing for the last four years

all those munitions of war, which, of cowrso, we cannot manufactare in India,

»
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_ Thoge munitions have been of a very Ligh quality and dear in price. Then, you

~ bave to tako into acconnt the freight on those munitions of war imported from
abroad. 'This is very high. Every oue knows how the freight has gone up—
in soe cascs 23 much 28 100-150 per cent. mors than it was beforo. Surely all
theso munitions of war—ordnance, guns, ete.,—which we eannot manufacture iu
Intdia and have to import from England, must cost more and go to inorease the
estimates, ‘

“Then {ake the food of the soldiers themselves. Everybody is complaining
here about the dearness of rice and.dal, of wheat, of other cereals daily demand-
ed for theso who protect the country within and even eclsewhere. Surely the
Government is paying high prices for'the rations of soldiers. They have to pay
and feed the soldiers ina generous way, and vhey must pay a higher price for
their servicesand food aud clothing. Were our Military Advisér to put before
us a statement, with full particalars for each member, if; will be seen at a glance
when he analyses the larger itoms of . niilitary expenditurs, where they have
come from ? In short, what may be their history ? 8o, I do not think that
on the whole our military expenditure has been so very, extravagant as some
people think having regard to all the matters I havo referred to, I do not
think it is. T . , '

“Then, 8ir, to bo very short, I will not say more on the question of milj-
tary expenditure. Ithink that the- Military Adviser of the Government, in

- answer to tho Hon'ble Mr. Surendranath Banerjea, has given us a very completo
and very illuminating statement. I think that statement ought to satisfy every
Indian here. Weo ought to be gratified that the Govermment is doing all it
can to improve the proseects of tho Indian troops. It may be that later.on,
when' the League of Nations is established, of which I have very grave doubts
myself (because whatever people may say human nature is human nature after
all) .thers will be a large and satisfactory reduction of armaments. . But
the League hes yet to be established. It may take years. In the meantime,.
I hope, Bir, that when a firm peace is established very soon, we may be able
‘to demobilise the army and get its strength reduced com{)atlble with perfect

. safety. I am quite sure that the Finance Minister will be the first petson
and His Excellency the Commhnder-in-Chief too, to sec that we e¢onomiee to the
utmost possible extent consistent with efliciency. I admit, and I have often
admitted, that our present land-revenue and assessed taxes between them absorb
in fact the wholo of the military expenditurs, postibly more,

. “Now, coming to railways, I have heard a great deal being said about them,
This again is another subjeot to which I have paid very great attention for..the
ast thirty or forty years. After Lord Inchcape’s Commiitee sat and made its
report, I was the only person in ull India who wrote a series-of articles thureon,
These articles were afterwards collected in pampblet form, and I helieve I gent
several copies to the Government of India and also acopy to my friends 8ir
Jame Meston and Sir William Meyer. Theve, I ¢aid that at that time, in 1909,
railways were being built at what yon may call a breathless paco. I was one of
‘thoso who said that irrigation works must bave precedence over new railways
and moro attention bestowed upon them. I am glad to say that since thosa
. days irrigation works have been completed, I mean almost all tho'great
works which our great engineers, 8ir Scolt Moncrieff and others of the Irriga-
tion Commission had recommended, and which the Government .of ~Iﬂgig
afterwards adopted. Since then, of cousse, several other large projeets also have
Deen started, and I daresay we shall go on with them. Nobody can deny that
irrigation is one of the principal problems of the Btate in India, because tho
more we have of irrigation the more we shall grow wheat and other agricultural”
roducts. We shall be better able to feed our growing fopulation, and possibly* ,
o able to export the surplus which will bring additional wealth to this country.’
"Therefors, irrigatiou is a source of wealth as much as railways are. Bui I am
informed that one of the reasons why irrigation works at present cannoi be
. ‘oagried on vigorously is this : that Govornment have not enough watar-
works engineers ta oupe with the work. So-many people aro being employed in
" Bngland end elsewhers that there is a great deaith of engineers to carry on the
works. There may be other reasons too which I do not know, and perhaps the
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Finance Minister will possibly ha ablo to tell us what they are, but I do say
that irrigation works are now on the whole well nigh completed by
Government, and it may be- that there are a few more which remain,
- According to the Budget estimates.about agricultuve which 8ir Olaudo Hill will
introduce, I think we are going on the right lines and smoothly ; and T have
not tho slightest doubt that when peace is restored, we shall do more in
the canse of irrigation. Coming to railways X do say, Bir, that although
I was onc of the severest crities of Government who ten years ago said that
railways were being built at breathless pace, at the present moment I am con-
vinced by the experience of the last four years that the expenditure which is
now going to be incurred both tho £6} million on the revenuo side and
the 174 millions by loan are absolutely neocssary. Consider the enormous
. depreciation .of railway stock. Oonsider what a large number of waggons,
Jocomotives and other railway materials have been transplanted to Mesopotamis
and elsewhere.  Could we have conquercd Palestine, could we bave goné on
to Kut and Baghdad, could we have so ably defended the Suez Caual but for
these? Ido not think so. T think, Sir, that India has helped a vast deal
in bringing that success in Asia Minor that we are witnessing to-da{. We
ought rcally to congratulate ourselves that India has been so very helpful.
Ske has been helpful innany ways, but she has been particularly helpful
in Mesopotamia, Consider the amount of rolling-stock, waggons, etc.,
which have gone there. It is a good fortune of owrs that we have in our
midst the Tata’s Iron Warks ; otherwise we would have been obliged to get our
steel rails from England ; and you way consider what a larger expenditure that
would bave involved Therefore, in a way, the great Tatas are really helping
the Government and the people since they have been ablo to supplg a great
" deal of war material, particularly steel rails. That being so, it s absolutely
necessary now that we must replenish our rolling-stock and put all systeins of our
railways in a positionio carry on the enormous traffic that is bound- to ensue.
. Most of it is at the fresent time mere scrap of iron and may be sold for what it
is worth as such, If you, therefore, look fo the. estimates and other things you
will find that we shall have to inour immense expenditure, but of areproductive
character on.this account. You ocannot get railwny materials, steel, rails,
eto,, eto., from Ingland at the prices which you paid four ycars ago. Ido not
think that for another three years India will be in a position to buy as cheaply
as she did, say, in 1914, Well, if these matters are taken into consideration,
and if the President of the Reilway Board will put before us all the details of
the estimates as to how he has arrived at those figures, I think every Member
of -this Counocil will be satisfied that the amount was worth incurring. A
ourious circumstance that I noticed in the speeches of many of my colleagues
who inveighed agajnst this railway expenditure, is their inconsistency ; in one
breath they bitterly complain of the heavy railway estimates and in another,
they complain fhat ¢ corn is very dear ; freights are very dear; we cannot get
. on, .The merchants complain.° Why ? Becauso the railways aro all jammed
or congested and they cannof bring the produce from the interior as soon and as
best as they can possibly do. If that be the condition then I suppose everybody
will reasonably admit that necessarily we have to rcplenish our railway materials,
rolling-stock, eto., and put them in such:a position of efficiency as to enable themn
to bring corn and other products from oue end of the country to the other as
speedily as possible and in a cheaper way. It is for the purpose of getting food
and other produets that the large expenditure now (absolutely necessary on
railway acoount must be incurred. Our exports of produce bring us wealth ;
and -our exports being limited, why, our imports also have been limited.
That is exactly the resson why we are obliged to extend our paper ourrency.
Bilver and gold could not be imported because there is an embargo and then
thero are the very limited -imports. If anybody 1ooks atthe trade returns he
will find that the balance of trade in favour of India has been about 300 crores
during the last four ycats,” Whero is that moncy ‘gone? It is very largely
‘hoarded 1o doubt: - Bilver has been gowing in in stream after stream and
rupees;ooined {0 back up the enlarged curroncy which was absolutely necessary,
from time.to timo, swiftly disappear. Where bave thesé crores of newly
coined rupees gone? ' People hoarded gold and silver because they were afraid
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ihat they could not get these precious metals owing to limited imports and the
embargo. There is a great seramble for silver and gold all over the world; and
thero will be greator scramble when peace is established. Every Government,
cven the smallest Buropean Governments, will require them, and we shall
perbaps be famished for gold, 'Lhe pcople are wise; they think that if they
can get gold and silver and hoard it before the famine in these precious metals
overtake the world they could melt it any day. That is one of tho reasons of
the abnormal hoarding. It is only when exports and imports increase that
things will become normal and hoarding will cease-and the rupees come into
activo ciroulation. It is for this purpose that our railways should be so
fully recuperated as to be able to carry more and more goods to the ports for
exports and internal trade. The larger the exports the greater tho imports of
goods which will cortainly diminish hoarding and release the silver now
disappearing so fast as it is coined. Mr. 8arma is very anxious to see that the
currency whioh is partially inflated should be brought to a normality. The
Finonce Minister has very largely dealt with this subjeot in his speech,
and I think that as soon as the normal condition of things is established, as far
. :; railwaye are concerned, we shall be all the better economically and forge
ead. ' .
“I will only add a few more remarks. I do nof want to take up the time
of the Council. Ido not want to he told by the President.in Council that I
have exceeded my twenty minutes. A good deal has been talked about
education. and about sanitation; it has been said that we should spond .
more and more on them. But have they looked and compared these items
with those of last year? - Look at the increase on education and compare
the actual accounts of 1917-18 with the Budget estimates for 1919-20.. There
is an increase of 44 per cent.; that too, at a time, of stress and in spite
of the .Hon'ble the Eduecation Member being only too keen to give us
doubleor treble the sum budgetted for. Coming next to the item of sanita-
tion; there is an increase of *348 over the acoounts of 1917-18. It is equivalent
taan increase of 57 percent. Can this be called starving sanitation ? Our people-
do not'seem to understand that Governmont has no pagoda tree which has simply
46 bé shaken to get unlimited amount of rupees from which to spend 200 or 800
crore§ on sanitation and education! Practically. while military expenditure,
heavy' as it has been complained, is only 41 per cent., whereas in referonce to
the items of education and sanitation the increases actually come to 44 and 57
per cent. Government is & limited concern- and its respurces arc limited,
India's financial resources are exiremely limited in-comparison with thoso of
{lié flourishing countries in Europe. Then there is the question of housing;
this is a difficult problem ; there are 75 to 80 per cent. of the pepulation living
in one-room tenements ; that being so oan you expect any better results of
mortality than those annually recorded ? Tt is the duty of the publio, and it
is the duty of all large cmployers of labour to cordially co-operate with tho
Government and sce that the housing problem is satisfactorily settled. If this
ig "done, Iam sure the mortality statistics will be greatly reduced. An
ihorease meanwhilo of 57 per cont. In sanitation is mot bad; on the contrary,’
1 say it is very good. We have been talking about Police, bubt thero is an
.increase of only 13 per cent 'We have been talking about Medical expen-
dituro. I sce we have an increase of 88 per cent. over the aocounts of 1917-18;
Lastly, wo comc to agricultare. Look at tho United States whioh has been
spend‘;ug crores on this. But the Agricultural Departiuent is only of recent
creation, Still I must say we are annually doing botter and better.
‘'o have an inorease of 26 per cent. is certainly satisfactory. We have to
remember that this is a transitional period; so that taking everything of an
ekcebtional nature into consideration, 1 regard the Financial Stalement ag «
a.very goot one, and I congratulate the Hon'ble Bir James Meston on the
admirable and luminous manner in which ho has presented it, especially that
essay on the ¢ outlook’ which should be read, 1-arked and inwardly digestcd
Ly thoso-earncstly interested in our finances. 'he future, I fear, will not be
very bright for some time,to como ; the burden of tazalion will he heavier ;
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our interest obligations will be a great deal larger. We shall have perforco to
mest vast sums as interest charge on the growing national debt, so that our
resources for mosting expenditure on sanitation, education and other desirable
objeets, will be limited in proportion to our resvurces. I concinde by once
more congratulating the Hon’ble Sir James Meston on his luminous Badgoet
speeoh and its wcigfnty refleotions.” |

‘The Hon’ble Mr. H. F. Howard :—* Sir, the Hon'blo 8ir James
Meston has asked me to speak on one or two points. I have a grievance against the
Tlan’ble 8ir Dinshaw Wacha for having taken out of my mouth a good deal that
I was going to say. . Now, tho firsé point on which I shall touch is that of railway
expenditure. I have no doubt this will be discussed when Mr. Barma brings up
his threatened Resolution in the scoond part of the proceadings, but there is onie
cssentially financial aspeot of this question, that is the remunerative charactor
of our railways. I think tho Hon'ble Mr. Ironside touched briefly on this iu his
speech, but 1t is apt to be overlooked. Railways have been for many ycars
almost the backbone of our revenue system ; they have heon bringing in very
large sums indeed, and the nett profits after paying all expenscs, such as
working cxpenses, the interest on sums borrowed for building thein, and so on,
have amountod to very large sums, In 1917-18, thefigure after paying all these
expenses amounted to £99 millions. This year we expoct it will be £11 millions.
That sum is larger than we onn_ordinarily expect, because railways have begn
starved on the revenue side. Buf after paying all exﬁensw we expect that next
year the sum will still be £6 to €7 millions. I think, thercfore, that those who
ask us to reduce thorpilway grants and speak as the Hon'ble Mr. Patel did of
‘railway magnates battening on sums beyond their wildest dreams, ’ are, to

ut it plaialy, ingnorant of the real position. What they are askingus to do
isto. ¢ kill the goose that lays the golden eggs,’.and if I have anything to say

.in any advice I give tothe Hon'ble BirJames Meston it willbs to keep that

oose alive. Thero are just one or two other poiuts that I wish to mention
in connection with the railway grants. Those Hon'ble Members in
this Council who ask us to starve this &mor goose aro apt to blame
it for not doing what it should do. We had a’lecture last year from the
Hon'ble Pandit, who is not in his place now, about the hardships of 3rd elass
passengors. 'We recogniso that this is not as it should Do, but obviously short-
comings in this respeot cannot be rectified unless our railways are placed in
a position to carry the trafic required. Tha Hon'ble Mr. Shukul has asked
what we are doing to stop famines. I am afrajd that we caunot control the
monsoon, but Mr. Sarma’s remedy of relieving the oongestion on the railways
by obtaining additional shipping would not helg in the carriage of grain to
the districts where it is required. M. Shukul said that ive are doing nothing
for the agriculturist suffering from scarcity. I should like to mention that in
the current year we are estimating for rémissions 49 lakbs, suspensions of
revenue 236 lakhs, and direct famine expendituro 81 lakhs. Noxt year we
have provided for remissions and suspensions of revenue 65 lakhs and 166
lakhs, and for direct famine expenditure of 172 lakhs. I think that Mr. Shukul
also overlooked the enormous sums that we L:ave allowed in past years on
protective works. These and our productive works undoubtedly at a time like
this have been of great protection to us, and I do not think they can reason-
ably be ignored. )

“ There is just one other point, Bir, that Mr. Sarina touched on, He nsked
us why we had incurred all this wnnecessary expenditure under the head
¢ Miscellancous ’ in the current year. I would just like to refer to some of
theitems. In Bengal and Central Provinces and the United Provinces the

ohief increases wero due . .

The Hon'ble. Rao Bahadur B. N. Sarma:—“1I roferred to
Miscellaneous, Army. I did notrefer to the head ¢ Miscellancous. '
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The_Fon'ble Ir. H. F. Howard :— I beg the Hon'ble Member'®

pardon. I understood that ho was referring to the figures undur the oridinary
misoellaneous head whioh include charges such as grain shops and relief of
soarcity, and so forth,

1 think, 8ir, these arc the o.nly poiuts that I desire to refer to. ”

. The Hon'ble Sardar Sundar Singh Majithia:—8ir, in
going through the Financial Statement and the Narrative of the Hon'ble Sir
‘J{xmcs Meston one finds thab he has most economically and with great -ingen-
uily tried to-handle the resources of the country to make two ends meet and
to get through tho difficulties of the situation whioh was presented to him, e
would have met the normal requirements at the present juncture, but the legacy
of heavy liabilities on account of the war, coupled with the agrioultural situa-
tion, has made his task very difficult. It is, therefora, most gratifying to find
that ho has not ooly avoided heavy taxation, but has seen his way to grant relief
topeople with small means who have heen hard hit by raising the limit of
taxa})le income from 1,000 to 2,000 rupees. This concession will be gratefully
received by the people of small means, and will ho greatly appreciated by them,

- but it caunot materially benefit the middle class agriculturists who along with
the other mombers of the community have to moet comparatively heavier ex-
pendituro to carry on their agricultural pursuits. The opidemio of influenza
and its effect upon agrioultural labour has hit the ordinary agriculturist very
hard, and but for better prices his position would have been extremely delicate.

“The war bas, thank God, como to a victorious end, and the armics of His
Majesty the King-Emperor have gained a well-deserved victory, and the cause
which was uphelﬁ by His Majesty and His Allies has triumphed over the mili-
tarism of the Central Powers and the enomy has been sufficiently crippled not to
be able to take up arms in future and to ruthlessly disturb the pence, and this
might enable us to provide less for the army in future ; but the after-effects of
war Wwill necessitate our not being sparing in the needs of the army and the
country must be prepared to meet the necds of an efficient army for the defence
of the Bnipire. This will naturally require larger allotments than has been the
case hitherto, as the present war has taught that acroplanes, armoured cars, tanks,
and other soientific methods of warfare and the improved transport must oost
comparatively more than what uscd to be spont hitherto. Keeping all this in
view I have to join the Hon'blo the Finance Member in thanking His Excellenc
the Commander-in-Chief for his rigid . cconomy in putting forward his
demands, and though our expenditure would he practically balf of the total

" outlay of the country, I thiuk it could not be grudged and wo must not hurry

in outting down military expenditure as the improvements in other directions
depends upon the peace and prosperity in the country, and the army, no doubt,
plays its necessary part in sccuring this to the country. While on this point I
would strongly urge the throwing open of higher posts to Indians in greater
numbers than has hitherto been done. In the giving of these posts I vegret
-to observe that my community, which has been forcmost and unstinting in this
branch of the servics of the Empire, has not received ils adequate share nf
these posts, and this has caused disappointment in Bikh circles. I would, thore-
fore, press the claims of my commanily as also of others with military tradi-
tions upon tho attention of His Excellency the Commander-in-Chief, and havo
no doubt that the matter would receive his kind- consideration.

“ The next item of heavy outlay hasno donbt been claimed by the Railway.,
1t has'to be conceded that we have to make up for past curtailments duo to
war. The Ifon’ble Membors of this Council are no doubt aware of the incon-
veniences which the travelling public and the commercial comammnily have

had to put up with owing to the curtailment of train services, hoth passenger .

and goods, I have seen, 8ir, large consignmeats of goods lying on railway sta-
" tiohs, in'goods yards and cven on plutforms, and in many cases being danaged
-~ or deteriorated by climatic effects due chiefly to want of necessary waggons and
the provision of larger train services. I know that many a trader ‘would

8-43 r:v,
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be willing to join togethor and pay for the running of sBuciul gocds trains to
rail their-wares to centres where they could be profitably disposed of, but
the want of rolling-stock and locomatives is, T believe, in the way, and I there-
fore think that the Hon’hle the Finance Mewber was right in giving tho second
place in his Budget to the needs of the Railway, and I think it should not
be grudged. I quite admit that the necds of cducation and sanitation awe
also paramount, but their requirements bave not been forgotten by the Finance
Member, and with the hard times before him he has given comparatively
larger allotments in his Budget. Wo find that compared with tho figures of
last yoar he is giving 1 crore and a little over 37 lakbs to education, 40} lakhs
to sanitation, and nearly 20 lakhs mnore to agriculture. The Council will thus
see, Sir, that the IHon’ble 8ir James Meston has not heen unmindful of
the needs under these heads. I must swy that these departwonts require
more, and I am sure the Education Department would ﬁn(\ no diffioulty in
spending moro if the funds wero available, as thus alone could the illiteracy of
the people be banished from the country. If people aro to be fitted to take an
intelligent part in the coming reforms, greater amounts will have to be spent
on ¢ducation. I bave to thank the Government for the beneficent grant of
three Jakbs to the Khalsa:Uollego, and this no doubt will be gratelully appre-
ciated and will come iu very handy to the institution to complete the main
building and to provide additional hostel accommodation for the increasing
riumber of students who havo to come there to fit themsolves for life as useful
citizens of tho Empire. ,

“ As to the tendencies of tho people to heard noney in war times, I am
one with the Finance Member in regretting this, but it must be adinitted that
this is a great deal due to the low standard of education amongst the people, and
Bir James Meston could not expeot a great majority of illiterate +:ople to rise
equal to the tests of Ligh financial efficiency. Itis the village people who
have eventually to deal with the paper currency, and the average villager with
his want of cducation cannot be brought up to the now way of thinking.
Even the leather notosof the great Qaran had a golden nail embedded in
it. Though, therefore, the -habit of hoarding is to be very much regretted
and deprecated but under the circuinstances it is exousable to some extent. I
think the restrictions on the importation cf gold and silver duo chiefly to
tonnage difficulties accounis to some extent for the extra demand on the
metallic curroncy. I fully realize the strenuous labours of our late Financo
Mcmber Sir William Moyer and the Department over which he ruled to
meet the situation, and 8ir James Meston's praiso is fully merited.

“On the whole, I have to offer the Hon’ble Sir James Mcston my
hearty ¢ongratulations for the skilful and able handling of the situation and
resources at his command. He has not been unmindful of strict economy,
and I have nodoubt that with better times his hold of the strings of the Govern-
ment Exchequer would not have been so tight. e hasto grapple with the

reculiar situation, and our sympathics are with him in his arduous task. With
ctter times I have no doubt the ‘legitimate domands of education, sanitation-
and agriculture will receive more liberal treatment at his hands.”

The Hon'ble Sir James Meston:— *“Sir, the intercsting
discussion to whioh we have just listencd has covered such o vast range of
topics that it would be quite impossible to attempt to deal with it adequately
during the short time that is left to Council to-day. I propose, therefore, to
allude only very bricfly in the first place to certain general propositions which
have beon emphasised in the course of the discussion, and, in the second place,
to touch briefly upon certain arguments, cither because they were imperfectly
stuted or were misleading ia form, and it is undesieable to allow them to be
passed over in entire silence. Befors going on to that, Sir, I wish o expross
my thanks to the various Hon'ble Members who have been good enough to say .
pleasant things about tho Budget and about myself personally. 1t is indeed a
great pleasure to be back in this Council. I wasone of the Mewbers of the first
Council that sat under the then new Minto-Morley Reform Schemo at Caloutta.
Thero aro siill a few Members of those days present here. 1If was a very
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interesting gathering full of emotion and excitement. Tho leadership of the
opposition was in the capable hands of Mr. Gokhale, whose inspiring influence
and ccontrol over the non-official side of the Council was undoubtedly the
dominant characteristic of that gathering. Thereforo I say, Sir, it is a plea-
sure to be back Lere again at a time when further great reforms are in prospeot,
_ a'nd when this Council is looking forward to step into & larger and*more respon-
sible share in tho government of the country. - The dominant featuro of the
Budget to-day has been the old story that Government gives too much atten-
tion to, and bestows too large a share of its funds on, the material progress of
India, and too little on its moral, social, industrial, educational “development.
The story is one, Sir, on whioh, I think, wc must await the verdiot of

_ history and of tho verdict of history I am sure_ that none of usare afraid, We

/' have made mistakes; we have made a grave mistake, I believe, in thinking, as .
we did, that we could leave the people of India to themselves to . work ouf
their own moral and social development. They clearly wanted much greater
aid, much greater, more definite, more courageous assistance from the Govern-
ment than they have received. But we did honostly believe, and we acted on
the belief, that the first and greatest thiug that lay to our hand was to make the
people of Iundia more contented and more prosperous, and in that way to make -
them readier to welcome the inevitable advent of economical and social progress,
In that, Sir, I do not confess that we have failed. The Hon'ble the Mabaraja
of Qossimbasar did me the honour a few minutes ago of saying that I knew
very little about the conditions of the people, I have no desire to enter into
competition with the knowledge of the Maharaja, hut ‘I have not lived and
worked in India for 33 years with my eyes shut, and I do say that in my time in
India I have secn a very marked and very striking advance in the standard of
comfort of the people of this country, an advance whioch has taken place
among all classes of Indians in that period ; and so I repeat that on that side of
our task I am not afraid of the verdict of the future. However, be that asit
may, the fact is that another chapter of this story is now coming to’a conolu--
sion and we are turning over a new leaf and starting a new: chapter. " New
"powers and now responsibilities are going to be given ; we sinoerely hofe are going
- Eg be given to the representatives of the people under a scheme which we trust
will very shortly materialise, These powers and these responsibilities will

. enable the chosen of the people to help us and stimulate us, to enter into
partnership with us and gxko amuch larger part in the development of these
educational, sanitary, industrial interests about which we have heard so much
to-day. With that I think I might vory well leave the subject, except that it
would be a grave discourtesy to pass over without a word of zigprociat.wn and a
word of thanks some of the spceches, more partioularly those of the two
veterans in this Council, my Hon’ble friends Mr. Surcndra Nath Banorjea and
8ir Dinshaw Wacha. In the earnest and eloquent plea in which Mr. Banerjea
has put forward for education and sanitation, I can assuro him that he.is
preaching to an audience on this side of the Council who do not need fo' be
_converted. There is not one of us hero that does not recvgaise the paramount
importance of the'causcs which Mr. Banergea has so forcibly advocated ;
. there is not one of us who does not betiove in his heart that without a generous
. and forceful programme in the matter of education and in the safeguardin
" of public health, our political progress will be little more than a mockery an

"a.delusion. I personally, Sir, should like to see a great nalional movement,
supported by a great national fund for true education, the education of tho
voter. of the futufe to appreciate his civic duties, to recognise the power that
is passing into his hands, and to learn wisely to uso and exeroise that power.
I am not without hope tfat some great national movoment, some great
national fund of that sort will short}y materialise ; and then I should like to sea
somothing parallel on the side of public health. If theso things are -to come.
they will bo, we hope, the first fruits and the proud {ruits of the new regiwme,

" However, Bir, to-day we are disoussing the Budget, we are not discussing .the

" political future of India; and wheh wo comne to translate into practice and
into figures (for that is the duty of all of us in the course of the Bundget
debate) the aspirations which have beon given voice to in the course of to-ilay’s

discussion, I am not sure that some of our critics always treat us quite fairly. -
[
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An attack, for instance, has been delivered to-day upon the large sum which
we have given for the extersion of railway facilities. My morry friend,
Mr. Khaparde, doscribed railways as & pure Juxury, and others seem to regard
them as a great nuisance, but the Hon'hle Mr. Ironside and the Hon'ble
© M, Howar%havu delivered g defence and the Hon'ble 8ir Dinshaw Wacha on

his side has taken up the cuggels on behalf of the railways in a manner which
leaves me under the necessity of saying very little more on their side. I
would like those who belicve that £173 millions is an excessive sum {o devote
next year to railway development to understand exaoctly what it implies, 1t
simply implies this, For the last four years we have beecn devoting practically
nothing to railway extension, and we have to distribute & very large share of
that £17§ millions over four years of past neglect. If we go through that
very simple arithmetical process, Iam inolined to think that the real rise in
railway capital expenditure next year would be something negligible. Now,
if we drop purc rhetoric on the subject, if we refrain from flights of fancy on
the figures, if we try to persuade ourselves that it is worth looking twico at
the proposition that education is starved, sanitation is starved, industries are
starved, we should probably cpen the IFinancial Statement, andmore parti-
oularly that valuable memaranduin signed by Mr. Howard, which follows it,
and dig for ourselves a little more into the figures. Mr. Banerjea and Sir
Dinshaw Wacha have done a little digging, but some of their colleagues, I am
afraid, have not. If they will look at page 48 of Mr. Howard's memorandum
they will find that next year the provision for education over the whole of
India is 7 orores and 30 lakhs. I am taking Imperial and Provinoial together :
it is obviously essential they should be considered in combination. This figure
as against 593 crores for the ourrent year represents a rise of 28 per cent. in
one single year, If they turn overa fow pages more and come to sanitation, they
will firid that the proposed expenditure for next year is 1 crore 48 lakhs, against
1 crore 8 lakhs this year—a rise of 40 per cent. These percentages do notseem
to me to be partioula:ly bad for one singlelyear and that a year in whioh, as
most of our oritics have recognised, our general flnancial difficulties are very
considerable.

“Bimilarly, I donot think they have done sufficient justice to the Report
of the Industrics Commission and the imposing programme which my Hon’ble
Colleague, Sir Thomas Holland, will very shortly place bofore the country. At -
the present moment it is being investigated with the greatest possible rapidity—
with a rapidity accorded, I venture to think, to no. similar programme in the
records of the Government of India; and I have little doubt that you will
find in the next Budget, whatever provision the Hon'ble Sir Thomas Holland
considers possible to employ during the npext year. I may go furthor
and say that if bofore next year's Budget he finds it neoessary to
utilise money for the benefloial development of industries, he will have no
difficulty in getting it out of me.

.. “ From these general propositions, 8ir, I turn to a few of the more miscel-
laneous—1I’ trust I may call them that without offence—miscellaneous fallacies
voiced by Hon'ble Members in the course of to-day’s discussion. My Hon'ble
friend, the Maharaja of Qossimbazaar, in the course of his address, employed a
sentence which I tried to take down at the time, and which, I think, was to this
effect. e said ‘Heré is a poor country like India being saddled with
England’'s military exgenditure in Mesopotamia and Bast Africa’. I
hopp I.did not misunderstand my Hon'ble friend ;. but if I did nof,
then I think that he will discover, if he will examine tho statistics
in the Narrative of our wilitary cxpenditure, that he has been'ill-advised on this

articular topic, Pracfically the whole cost of the military operations in
esopotamia and Bast Africa was borne by the British ‘I'reasury, and tho only
art that we liave taken in it, by way of finanoial assistance, has heen in the
orm of the two donations which were offered to Lhe British Treasury last year
and again in September, I am sure that the Hon'ble Mecmber would not
like to.sce either ‘of those donations withdrawn, and I aor sure he is not
ashamed of them, I know him too well to think that his patriotism is shallow
enough for that, As regards military expenditu'r‘e generally, all that could he
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slzsi§1 on the subject hes been well and fully said by the Hon'blo 8ir Godfrey
Pell. E

“ Again, iy lon'ble friend the Maharaja, in the course of his address, ox-

pressed a wish to sce railways nationalised, and the Hon'ble Mr. S8arma ex-

pressed tho same aspiration with rcgard to shipping, 1 turn to the speech

whioh has been placed on the table and treated s read by our Hon’blo collea-

gie from Madras, in which, like a second Oassandra, he tells s that cverybody

and everything is wrong ; and thereT discover that he talks in most melan-

choly tones about the rapid advance which this Government is taking in tho

direction of State sooialisin. To which leader are we going to turn ?

¢ Another little point which I noted at the time was the Hon’ble Mr.
Chanda’s statement that T.ocal Governments have not beeu allowed to draw
on their balances for sanitation. It is truethat sanitation wasnot mentioned
among the partioularsubjects which Local Governments might use 8s reasons
for withdrawing thoir balances ; but here again a little study of the figures will
show him that they have not failed to exercise a very wise discretion in utilis-
ing their past savings for this very desirable purposo. Oua page 53 again of
Mr, Howard’s memorandum ho will find that Local Governments bhave increased
their sanitary allotments for next year by over 80 lakhs.

“The same Hon'ble gentleman made, as I undorstand, a grievance of it
that we had not helped by a special grant a college whioh lies very olose to his
heart in Assam. I find that the Province of Assam Las a closing balanoe
noxt year of 88 lakhs. I hope ke bas done all that he can to get a grant out
of that before he comes tous ; and if he has not, I hope that he will do so "

now.

“The on'ble Mr. Patel asked me two specific questions, The firet was
whether Parliament had sanotioned the appropriation of the revenues of India
to the extent that was proposed during next year for tho assistance of military
operations outside India. My reply is that Parliament has not yet, as far as-
I know, sanctioned this. Parliament has not been continuously in Bession and .
has been occupied with many grave matters of State since the end of the war,- -
Tt is quite possible that there has been no opportunity for the Beoretary
of State to put the matter formally before Yarliament. I have no doubt,
however, that when he does so, Parliament will accept the gift in the same
spirit in which that gift was offered by India. :

“The second question the Hon'ble Mr. Patel put was whether the increased
pay for the Indian Medical Service and the Taudian Police Service which has,
been sanotioned by the Secretary of Btate comes within the present Budgot.
T am not able to give him a categorical answer, because I have not the detailed

rovinoial figures hefore me, but I have little doubt they are thore. If they
are not thore, they will be put there in due course,

* One or two Hon'ble Members have spoken on the subject of irrigation,
pointing to the unsatisfactory nature -of the grants allotted to irrigation as
compared with the more generous grants made to Railways. I have no doubt
tl.ir apprehensions will be relieve when my Hon'ble colleague Bir Olaude
Hiil opens the next stage of this discussion. Bat I think, I opght to sssure
the Hon'ble Mr. Sarma that there is really no reason to frar, as he seems to
suggest, that in entering upon any ]grge railway programme, we lay ourselves
open to tho criticism that we do so in order to give employment to British
workmen in England, and that the absence of any such consideration haa
influenced us in keeping down our irrigation . programme. On the coutrary,

"I most cordially agree with the Hon’hle Bir Fazulbhoy Ourrimbhoy in the
cnormmous importance he attaches to irrigation. We have given every rupee
that was asked for, and I trust we will continue to do so. There are, as
Hon'ble Members will recognise, vast differences between the capacity for
pro;;réas in irrigation schcmes, and the ca-pacjty for progrosa in railway

' schemes. Itis very easy when you bave got 2 railway running info a certain
town, when funds arc available, to extend the railway to another town further
away. It isa very different proposition to construct a now canal. The space
left on the map of India for the moking of new canaisis vory limited, and
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projects which are now in prospeot are immense projeots which will require
the most careful and anxious professional serutiny beforo they are finelly
sanctioned, Assonn ns they are sarotioned, J think I can promise, in so far
as in me lies, that the money shall be found.

‘ Then the Hon'ble Rai Bahadur Biia Nath Rai rebuked me for what he
called my *incubus of the mythical millions buried underground’, and told us
that there is no hoarding in India, that the habit of hoarding has been for-
gotten, that money is coming freely iunto investments. I find'my Hon'ble
friend 8ir Dinshaw Wacha took a somewhat differe ni line on the same subject.
But the proposition to my mind is simply this: ‘during the last four years wo
have turned out of our mints twelve hundred million silver rupecs, and whecever
I go to-day I never succeed in finding one. If I present a five-rupen note at n
shop herse in Delhi, I get four discoloured rupee-noles and some small changs,
If Task for rupees, I am treated asif T were an enemy of the gentleman who
owns the shop. Woell, what has happend to all these rupess? ......

The Hon'ble Rai Sitanath Ray Bahadur :—* They have been
converted into ornaments. ”’

The Hon'ble Sir James Meston :—“ I suppose that is another proof
of tho growing poverty of Indin. I shall not detain the Council longer. There
is a grcat deal on which I should like to speak, more porticularly on tho vast field
which bas been opened up in the discourse of my friend, Mr. Barma. But T resist
tho temptation. The Council has recognised, and recognised generously, that in
a time of high prices, unsettled tradeand many future uncertainties, 1t is very
dificult to get reliable estimates at all; and it is of the first importance
to got estimates which are cautious, hemdrum if you like, orthodox. Those
are the sort of estimates which we have to put before you this year.
It is a period of transition; nothing sensational, nothing generous was
possible. 'The Council have also expressed in unmistakeable -ferms their
adhesion to our faith in the financial future of the country, the progressive
prosperity of India and the growing employment of its resourcesin a wise
cempoign which nust necessarily take a two-fold character. Each side
of that campaign supplements the otler; neither would be possible without
the other. One is a campaign of social, moral, educational, industrial advance ;
and another is the continuance of our present reasoned developmnent of the
material resources of the country. To these hopes and aspirationa the
Government of India unhesitatingly subscribe.” ‘

The Qouncil adjourned to Saturday, the 8th instant, at 11 a. a,

DELHI ; } H. M. SMITH,

The 12th March, 1919. ) Ofy. Secretary to the Government of Indsa,
' Legislative Department,





